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The House then adjourned for lunch at twenty-eight minutes past one of 
the clock. 

The House re-assembled after lunch at tewnty-nine minutes past two of 
the clock. 

[MR. DEPUTY CHAIRMAN in The Chair Short Duration   -Discussion 

(Contd.)) 

The situation arising due to increasing incidents of cross border 

terrorism and terrorist acts 

THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH): Sir, I tender 

my apologies for being late by a minute. Actually, it is not my fault-. I thought the 

house would re-assemble at 2.30. 
« ■ " •  

Sir, I do not believe that this is for the first time that we are debating this issue of 

terrorism and its many manifestations.. It is not an occasion that we delight in. It is 

also not an issue that we like to raise repeatedly beacuse I have observed that on 

those occasions the debate on this subject has been a saddening 

experience. 

It is much more saddening than it is illuminating. I, certainly, do not see it 

here as an occasion for rhetorical duels or even for any variety of demonstration 

of loquacious skills. Sir, I must state clealy that we share the concern. We inflated 

this discussion for cautioning, warning and sharing with you what our views are, 

and also for offering you, what in our understanding are some possible ideas, 

and the challenge that we face under this term-terrorism'. Today's subject 

defines it as cross border or internal variety. It is, of course, the internal variety 

which quite often is a consequences of the cross border; the international 

terrorism, and it is also what we are witnessing in the country today an ideological 

extremism. I will come to the details in a minute. Are we witnessing 

enhanced discontent in the country? Or, is it a kind of mounting, incipient 

anarchy? We need to, very clearly, understanding the dimensions and the depth 

of it also. Then, perhaps, these discussions will serve the purpose that, I 

believe, Parliamentary discussions ought to serve. 

Sir, cross border terrorism that we have witnessed is a fallout and a 

consequence of the play of interests of external powers in our region. 

Sir; I will cite the example of Taliban or even, indeed, of Osama Bin Laden. 

Terror of Taliban and Osama Bin Laden goes back to the 80's and 
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the origin, really, lies in the clash of interest of the then two large 

superpowers, and the employment of Islamic radicalism as a tool by the USA, 

of an additional assault via Pakistan against the occupation of Afghanistan 

by the then USSR. This is now history. But the consequences of that history we 

had to put up with for almost the entire succeeding decades since the origins 

of it. The one in question was, of course, the inflow of arms assistance to 

Taliban via Pakistan/Arms assistance, in that sense, are those arms, 

recognising the reality which is an established social norm of the region, which 

would not go to their intended target and would, inevitably, become objects and 

items of commerce, and that arms will then spread into narcotics. And, this 

malevolent energy that had been unleashed would, without any doubt 

whatsoever, find the soft approaches to sell such arms, to establish narcotics 

routes as also to spread what we now call terrorism. And we suffered, Sir, and 

we continue to suffer on account of a variety of that very phenomena, now in 

myriad of confront because of the degree of proliferation that has taken 

place. The entire international situation might have altered, but the seed that 

was sown, a seed of disorder, in the region has now become not just a tree, 

Sir, but a kind of poison evil that has spread ail over the region. This is the 

reality and this is the reality that I have frequently, regularly shared with them. 

Then I had a different job, Sir, what I have today, a different responsibility, with 

those whom I was engaged to address this issue, ft was not recognised by the 

Western Powers when I cautioned them and I did not caution with any ill intent. I 

cautioned that the evil that has visited India already, believe me, shall visit your 

soil too, be forewarned. I don't say it as an advisory, I say it as somebody who 

is engaged already, as a country in this fight; and we pay for it, perhaps, not 

everyday in terms of lives, but everyday in terms of a spread of disorder, in 

terms of a spread of uncertainty in the country. It has not delighted me at all to 

now see how that did eventually come about. What also happened was that 

Afghanistan and with its extension in Pakistan also, they eventually became a 

kind of crucibles of terrorism. Where was that to flow, where was that excess 

malevolent energy to flow? Inevitably to us, and I flowed to us. Are we over 

to that period, Sir? I don't think so. I don't think so because it has now acquired 

ideological dimensions which we must honestly, squarely confront because what we 

earlier witnessed from our Western border is now a very live reality in our 

Eastern border, too, and I would address this directly to the hon. Home Minister 

and submit to him that please recognise the reality of 
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the situation in Bangladesh now. The situation inside Bangladesh I do 
not have the same access to information that you have I believe is fare 
worse than we think it is, and is certainly much more unstable than 
today's Afghanistan or even today's Pakistan. If we neglect it, if we 
overlook it, we do it at our own peril and we do it despite the lessons of 
the last near about 25 years of combating terrorism. Sir, I do believe 
that the answer to this challenge that we have attempted to find in the 
last quarter century does lie in a perfectly clear awarencess of the 
problem and an understanding of it. We have to place, I believe, Sir, 
the security of the land, the security of the citizens of our land, the 
security of the country over and above the political security of those of 
us who today inhibit the arena of politics or the political establishment 
of parties that claim to speak in the name of national heritage. So, 
there must be not only, or, not simply, a clear understanding of the 
situation, but thereafter, there must also be a fixity of purpose. How do 
we address it? You cannot address this menace in the form of traffic 
lights occasionally to turn 'green' and thereafter, now and then, for 
reasons that are difficult to understand, turn 'amber' or 'red'. There has 
to be a fixity of purpose and a relentless pursuit of the aim of the 
country. 

Sir, we cannot attempt, we cannot persist, in a path in which the 
terrorist is continuously scoring over the citizen. We must recognize 
that the consequences of what we do, and fail to do, are borne first, 
and till its last, by the citizen of the country. I believe in it, and that is 
why, our efforts had taken place earlier with Pakistan and with other 
countries. We continue to believe in it, and we must continue, 
purposefully, to constantly expand the constituency of peace. There is, 
in the sub-continent, Sir, a constitutency of peace; a large, a much 
larger, number of citizens, believe in abjuring violence, in not subscribing 
to this kind of extremism. It is that constituency which must be encouraged 
and expanded. 

Sir, I have five or seven examples, illustration, that, with your permission, I shall 

share with the hon. Members, I had, on an earlier occasion, shared the 

authentic concern of the hon. Home Minister on an earlier debate in December 

last. What I believe is a television interview that was conducted.    �
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SHRI    C. RAMACHANDRAIAH (Andhra Pradesh) Their purpose has been 
served. They have colluded with Naxalites and it is now well-established. I still 
remember the spectacle of the hon. Home Minister negotiating with the Chief 
Minister of Naxal-infected Andhra Pradesh. The Naxalites with arms were 
openly wandering in the streets of Hyderabad. They have colluded witrvthe 
Naxalites. Now, they are going back. They are paying the penalty in Andhra. 
Not only are they paying penalty in Andhra, but in the entire country. They can 
go to any level to capture the power. ...(Interruptions)... 

SHRI JASWANT SINGH: I leave that subject as it is a matter of concern for 

us. it worries us. I am sure that concerns and worries the hon. the Home 

Minister, the UPA, and the ruling party in the State of Andhra Pradesh, as also this 

arrangement, UPA, here in Delhi. 

Let me share some concerns about Manipur. Why do I say this 

because this again is an example of, I believe, a kind of management or 

mismanagement of the threat of terrorism which really matters 

undertanding. I am entirely unable to understand what national purpose is 

served by permitting Manipur to descend knowingly month after month into this 

kind of chaos. I believe, Sir, that the State in which Manipur is today, we 

could well say we are all responsible, yes we are all responsible, but I do believe 

that the Government of today is much more responsible because there is a 

very considerable hesitation and sadness attached repeatedly, time 

overtime, there in Manipur, the interests of the Party have been placed over 

and above the interests of the country. The interests of the Party have overridden 

the interests of the country repeatedly. There was an earlier occasion when we 

discussed Manipur. The hon. the Home Minister then shared some views 

and the course of action adopted. I personally do not have so much 

experience and knowledge of the region as the hon. Home Minister, I am sure, 

has, but in different capacities in the service of the country having served in 

the North-East and Assam, 
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I was not convinced that the course adopted was the correct one or that a 

solution will be found. It saddens me, Sir, and it enhances my concerns very 

greatly that yet again, my apprehensions have been proven correct and 

Manipur has descended into a kind of ungovernable chaos as never earlier 

witnessed only bacause the Chief Minister of a particular Party must be 

preserved in Office at all costs. What is the situation today? On 19th of June, 

Sir, the NAGA students body, ASAM, some other Non-Governmental 

Organisations, it is known, at the instigation of the NSEN (l-M), declared an 

imposed economic blockade. What was the ostensible reason for this blockade? 

Because on 18th of June, a day earlier, a holiday had been declared in Manipur to 

honour the 18 people who had been killed in an uprising in Manipur in 2001. That 

blockade, Sir, has continued since the 19th of June till today, 27th of July. Not only 

that economic blockade is continuing, there is no statement from nobody in this 

Government either of concern or of addressing this issue or even of a recognition 

of the fact that a very serious problem exists in Manipur and we are redressing it. 

It is not necessary for the Government of the day to come and share views only 

if they are raised by the Opposition, it is, I believe, the bounden duty of the 

Government to, every now and then, inform the nation what is happening, it is a 

very serious concern. I don't want to go into all other details of what is the State 

in Manipur. 

There is a bridge, one vital important bridge. I am sure the hon. Home 

Minister knows what bridge I am talking of that bridge has been blown away. 

The two National Highways 39 and 53 have been non-functional and there has 

been no road communication. We don't know as to what the fate is, we don't know 

as to what the Govemment intents to do. To our knowledge, from 19
th
 June to 27

th
 

July, no petrol, no ration, no fresh foodstuffs have reached Manipur. 

It is necessary that the Government now spell out the stand that they intend 

to take in this regard. Sir, I will come in a minute to Nagaland. What is 

happening in Nagaland has the direct linkage here. It will be useful if the 

hon. Minister spells out the Government's stand with regard to demand of the 

NSCN (IM) for Greater Nagaland, which proposes to include not just parts of 

Manipur but also parts of Assam and Arunachal Pradesh, why has this 

situation arisen, in which direction and where are we now. 
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So, very briefly, again, on talks on Nrgaland, I believe that Assam and the 

whole of the North-East of India are today in a situation that is of far greater 

concern, far more dangerous that we face even in Jammu and Kashmir or 

from our western neighbour or from cross-border terrorism there because the 

factor of Bangladesh, which has not been addressed in the past one and a half 

years at all, certainly, is an additional factor that troubles here. So, as far as 

Nagaland is concerned, what is the current stance of the NSCN (IM) Sir, 

despite the ceasefire, the military cadres, so called, of the NSCN (IM) are freely 

moving over what they call 'Nagalim'; It straggles the present Nagaland, parts of 

Manipur and what I earlier stated, parts of Assam and Arunachal Pradesh also. 

It is doing so to expand its area of influence and it has actually been given 

additional designated camps by representatives of the Government, camps that 

have been taken note of and camps which do exist but which, we are 

informed, must not be disturbed because the Government does not want them 

to be disturbed. These camps are safe havens and provide shelter to all 

kinds of other insurgent groups in Nagaland. I don't want to take the time of 

the House indeed or labour the patience of the hon. Minister by reading out the 

names of all of them. But I do wish to share with the House that we must take 

note that the NSCN (IM) has explicitly stated that they have no ceasefire with 

any other group expect the Government of India and thus the question of violation 

of ground rules simply does not arise and they have a writ to attack on the 

camp of NSCN (K), a rival NSCN group at Suhoto. Suhoto, as the_ hon. 

Minister knows, is in Northern Nagaland. These ceasefire agreements are 

not only to be implimented by the Government of India agencies, but by both 

the parties, and unless it is done so, NSCN (IM) will not accept it at any time. The 

ceasefire is applicable to all Naga areas and they do not recognise anybody, 

any boundary between the States of the Government of India or the 

international border with Mayanmar. We do want the Government to know that 

the concept on Nagaland is spreading not just simply over the States of the 

Indian Union, but it is also spreading across the international border, in 

Mayanmar too. They have said, Sir, and it disturb me, that the Government of 

India gave a commitment that the NSCN (IM) can, on their own, deal with the 

rival group. It is an amazing assertion made by them. They had made it publicly. 

And, the military wing has issued authority letters to the Manipuri terrorists to 

take shelter in a Naga territory until further orders. It is a very dangerous trend, 

Sir, and I have no doubt in my mind that the Government is aware of it. In the 

face of 
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this kind of stance of the NSCN (IM), I have herewith me a very detailed 

analysis which I have done for myself of the ceasefire period in Nagaland, as 

also what exactly needs to be done. I do wish not only to share my analysis 

of the ceasefire agreement or ceasefire period in Nagaland, but, I would 

recommend to the nan. Minister to bear in mind that whenever the Government 

formulates its policy, firstly, see that what I termed earlier as the constituency of 

peace has really expanded in Nagaland. That is the most significant aim of the 

past several years of ceasefire. That aim has to be further solidified because the 

population of Nagaland, by and large, is for peace and the message to the 

NSCN(IM) is, "Do what you have to, but peace must prevail at all costs" This is 

the most reassuring aspect of the assertion of the constituency of peace itself 

to the insurgent group of NSCN (IM). In another sence, Sir, this is exactly what 

we are discussing in a diminshed form, in a most diminshed form, in Jammu 

and Kashmir also.* But there, the external aspect of cross-border terrorism 

comes in and complicates and muddies the water and here again external 

aspects will come in unless we act fast enough. Sir, I would recommend to 

the hon. Minister that please get rid of the existing lacuna in the ceasefire -

agreement. And, if ceasefire is extended, please make it explicit that the 

ceasefire is only for the State of Nagaland. It has been conveyed in the earlier 

years, but it needs reiteration to ensure that the NSCN(IM) does not interpret, 

act or take it otherwise. You must clearly state that the Government of India 

has not, in the past of now, permitted any kind of action by NSCN(IM) against 

rival group. If a firm stand is taken, it is possible that there will be some outburst 

from the NSCN(IM) group. But the constituency of peace is so strong that, I 

believe, they will have to honour. 

I wish to speak about Assam. I know that there is a separate debate on IMDT 

Act and also on infiltration. I would not touch that. But because the question of 

terrorism in Assam is so closely linked with the reality of infiltration, permit 

me to share just a few thoughts as briefly as I can. Firstly, Assam today, most 

sadly and regrettably, is a State wilth fractured and endangered identity, cultural 

and democratic. That is the reality. I had an occasion, a few days back, to read 3 

letter written by late Pt. Jawaharalal Nehru to the first Chief Minister of Assam, 

Shri Gopinath Bordoloi. It is a letter of 1949. Shri Gopinath Bordoloi was talking 

in 1949 of the perils of illegal immigration. One of the most clear-sighted, explicit 

acceptances of that danger is contained in a letter by the first Prime Minister of the 

country. 
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It saddens me today when today's Government denies the very existence of 

illegal immigration. It is a reality. It is a reality that endangers further peace in 

that State beacause the danger arises from the illegality, multiple illegality. Firstly, 

the illegality of unauthorised immigration and thereafter, the illegality of the State 

itself, that is, you and I perpetrating only that illegality only for political 

advantage; a further illegality when the courts of law, including the highest Court 

stand up and say, "Halt. Take Note", then we say, "No it must not be taken note 

of." You can adopt a policy that you 'wish to; you can pursue the path that you 

intend to. The price will be paid, as has been paid over those decades, since 

Partition. Let us recognise what are we dealing with. 

Sir, I have two quotes here. One is from late Shri Zulfikar Ali Bhutto. What 

is that shri Zulfikar Ali Bhutto said? He said, "It will be wrong to think that 

Kashmir is the only dispute that divides Indian and Pakistan. Undoubtedly, the 

most significant or at least, nearly as important as Kashmir dispute is that of 

Assam and some districts of India adjacent to East Pakistan. This is the 

reality. That is what Shri Zulfikar Ali Bhutto stated as the policy of his country. It 

is the policy that was pursued when it was West Pakistan and East Pakistan 

and it is the policy that continues to be pursued when it is Pakistan and 

Bangladesh. Let me share a quote from late Shri Mujibur Rehman for whom, for 

whose party, for whose survival and for whose country this land and its soldiers 

did so much. "East Pakistan, now Bangladesh, must have a significant land for 

its expansion, and because Assam has abundant forest and mineral 

resources, coal, petroleum, etc., East Pakistan must include Assam so that 

East Pakistan is financially and economically strong." I don't have to go any 

further. The hon. Home Minister know how it is directly linked with terrorism; 

where from the ULFA finds its shelter; where from the leadership of ULFA continues 

to find safety from the security forces in India. His Majesty, the King of 

Bhutan, with great personal courage, on the urging of India and after two 

deliberation!, drove out ULFA from his country. But I have no difficulty in sharing 

the facts because I had been entrusted the responsibility, and what I share 

with the House is not a trade secret. When I repeatedly discussed wth him 

the need for Bhutan to be free from this evil and for the camps that amps that 

existed in Bhutan to be removed, he shared with me an apprehension that 

what we are dealing with or what is in Bhutan is only the so-caled Northern 

Command of the ULFA The Southern Command 
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of ULFA still sits in Bangladesh. He said, "My fear is that you, in India, will not 

address that Southern Command, and because you will not address that, even 

after I have removed ULFA from Bhutan, they will come back to me and they will 

come back to you. I am sorry that the manner in which you are dealing with 

that problem very sadly appears to be inadequate." The consequences of 

permitting illegal immigration are again directly related to terrorism. About 85 per 

cent of the reserved forest areas of Assam are today illegally occupied by the 

illegal immigrant from Bangladesh. I don't want to cite the number of terrorist 

camps that has increased; or, for that matter, the heightened ISI activity; how 

the Harkat-UL-Mujahideen is now so active in Bangladesh and in the whole of 

the North-East. 

Sir, I wish to share a few thoughts on the recent attack that took place on 

Ayodhya. What happended in Aydohya is very much a terrorist act. It is as 

much a challenge to the State of India as any other terrorist act that we have 

witnessed. It is a matter of great sadness that the occurrence of the incident at 

Ayodhya has been given an image, a classification, that to speak of the great 

wrong that has taken place in Ayodhya is to be communilistic. It is a very 

sad observation. It belittles the concerns of the crores of people of the country. 

You might not share it; and, I might not share it. But, without doubt, it, certainly, 

represents the repository of the faith of crores of citizens of our country who 

subscribes to that faith. Don't belittle it Recognise that this is as great a 

challenge to India as, for example, the attack on the Charari-Sharief, the 

Hazratbal or that wonderful temple in Gujarat. Why are the symbols of faith 

attacked? It is because the symbols of faith generate a reaction, and the 

whole purpose is to generate such a reaction that the intent of the terrorist is 

thereafter served. Do not belittle the concerns of millions and crores that are 

today centred in Ayodhya. It is not a communal issues. It is very much an 

issue of national challenge. The attack on Ayodhya is a challenge to some of 

the Central concerns of the crores of citizens of our country. Pease address it 

in that fashion, 

Sir, I have two or three requests which I put across to the hon. Minister, and 

which I would not call a charter of demands; I will also not call it non-negotiable 

demands. But I will conclude by appealing to the hon. the Home Minister and 

the Government," Please address what I say today in the same manner and 

the purpose for which I do it". Recognise, Sir, that this country cannot have two 

separate laws for dealing vith the question 

202 



[27 JULY, 2005] RAJYA SABHA 

of illegal immigration of foreigners. Either have one law like the Foreigners Act 

throughout the country and address yourself purposefully through the IMDT Act 

and what the Supreme Court has ruled in that regard. Sir, We request and urge 

the Government to issue a White Paper on today's situatioh of illegal 

immigration in the country. After what the Supreme Court has ruled, it is 

mandatory, I believe, on the Government to share with the country why they have 

not immediately acted upon it; what reasons compelled them to take this delay; 

how the establishing of the Group of Ministers is an answer to it? Let there be a 

White Paper about the facts of the problem that the Government shares with the 

citizens. It is a very major problem. Let there also be, Sir, a clear 

enunciation of the Government's stand by a White Paper on the PWG, the 

Maoists, the Left extremists' threat that the country faces in—and the leader of 

the PWG has clearly stated so when he spoke in December last of- the 14 

States wherein today they are in a position to dominate. That situation has 

expanded. There is now a direct linkage. A veil of disorder runs from Nepal, 

some say, almost to the Western Coast of Karnataka. Let the Government 

issue a White Paper on the correct situation there and on how the Government 

intends to address it. I do appeal to the Government to address again the question 

of POTA. We need a law. If you do not like the name 'POTA', find another name. 

But do not, for the sake of not doing that which a previous Government has done, 

deprive India of the tools and the mechanisms that we need to address this 

menace. We do need, Sir, a National Register of Citizens and a Multipurpose 

Identity Card for all the citizens of my country. Sir, the choice is very stark. We 

either have a rule of law, order and peace in the country or we have chaos, disorder 

or worse. It is upon us to make that choice because we will be judged not by 

what we say here, but by what we are able to do in service of our country. 

SHRI ASHWANI KUMAR (Punjab): Thank you, Mr. Chairman, Sir, for giving 

me the opportunity to speak and respond on a question as vital as terrorism, 

more paticularly cross-border terrorism with its special focus on Ayodhya. Sir, I 

have in the last three years of my membership of this House learnt to hear the 

distinguished Leader of the Opposition with utmost deference and attention. I had 

hoped that for once, considering the delicacy and the sensitivity of the subject, he 

would not turn this debate in a rhetorical dual, as he said, "He would not", but 

regrettably that seems to be the focus of his presentation and much as I would 

have liked to focus myself 
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on the core subject. I would, in conclusion, want to take the liberty of 

responding very briefly to the suggestions and the innuendos in the 

intervention of the distinguished Leader of the Opposition. Sir, for starters, less the 

debate is deflected from the core issue, let me draw the attention of this august 

House to what is at stake here. You were right, Sir, when you said that India 

needs to expand the constituency of peace, and implicit in that assertion was that 

if the constituency of peace were to be enlarged, instances of terrorism would 

decline. I would like to focus my intervention on lifting this debate above a 

partisan agenda and to focus on the subject as a national agenda. 

Sir, it is a matter of great agony for me to accept the reality that we have 

to contend with terrorism for years to come. It is not going to go away in a hurry 

and that is what the July attack on Ayodhya demonstrated. What then do we 

do as a nation? I remember, Sir, that in my maiden intervention three years 

ago in this House, When my party gave me the opportunity to speak on 

terrorism in J&K, I concluded by saying that in combating terrorism, a united 

nation would respond to the call when summoned to the flag. 

[THE VICE-CHA!RMAN(SHRI FALI S. MARIMAN) in the Chair] 

I am dissappointed, Sir, three years hence to note that even on a subject as 

sensitive as terrorism, which seeks to challenge the very way of our life, that 

seeks to challenge the pluralist and secular credentials of our society and our 

nation, we still speak in discordant notes. I concede it is difficult for the Leader of 

the Opposition not to try to score a political point, but I had thought that was 

precisely what the Leader of the Opposition said he would not do and that we 

should not do. Sir, I don't want to question the credentials of the distinguished 

Members of the Opposition, as far as their concern about national integrity is 

concerned. But, I do want to remind them of the dichotomy between what they 

say and what they do. Sir, when the Ayodhya attack took place, it was the 

distinguished Leader of the Opposition, who made an eloquent intervention a 

few minutes ago, who said and was extensively reported in the Press that 

this being a security failure, the Home Minister and the Uttar Pradesh Chief 

Minister must resign. A senior leader of the RSS said that was the clear case 

of providing lax security for a Hindu shrine. This, Sir, was the demeanour of the 

intervention or reaction that came from the principal Opposition party 
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the Bharatiya Janata Party and the Sangh Parivar. Contrast this, Sir, by what 

the Chairperson of the UPA said. Smt. Sonia Gandhi, in her first statement 

said that Ayodhya incident was an attack on the national prestige. She said, 

it was and attack on the conscience of the nation. What did the Prime 

Minister say? He cancelled his trip to Gujarat and appealed for peace, calm 

and tranquillity. He said that this was the acid test, and that we as a nation must 

preserve our internal tranquillity, we as a nation must live up to our ethos, we 

must asert the secular and pluralist credentials of our society and of our polity. 

And both the leaders said, it was time to exorcise our polity of the impulses 

that seek to wreck our internal cohesiveness. 

This, Sir, was the focus of how Congress and how the UPA responded. I 

would have been delighted to hear the same sentiment. But I would 

implore, even now, that we must all take a national view on terrorism. As has 

been said and rightly so, the seeds on terrorism today India have, in a sense, 

their bearings in our neighbourhood. The Leader of the Opposition correctly 

reminded us that to an extent the reasons for flourishing of terrorism, or their 

sentiment, is to be traced to some extent in the ideological extremism within the 

country. Sir, this nation is witness to the parties and their deeds that are 

responsible for creating that ideological extremism. This is not a time for drawing 

fault lines along religious lines. This is really not a time for scoring points. This is a 

time for summoning our energies, our collective energies in the cause of the 

nation's unity and integrity. 

Sir, the Congress party and its leadership has borne brunt of terrorism. It is 

not too ancient in our contemporary history to recall how late Smt Indira 

Gandhi, How late Shri Rajiv Gandhi, and how Sardar Beant Singh fell to the 

bullets of terrorists. Public memory may be short, but it is not so short. The blood 

of our martyrs in the cause of the nation's integrity will have its effect and this 

nation will be able to combat terrorism. But we will have to work together. We 

have to speak in one voice. And we have to have a national perspective on 

terrorism. 

Sir, there is no scope for divisive emotions. There is no scope for 

detracting from the issues. Ayodhya and religious sensitivity are 

sacrosanct on one end. No one is his right mind in our country can be even 

remotely seen or perceived to be against anyone's religious faith or sensitivity. 

One is not the lesser of a Hindu if we were to speak the 
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secular way. One is not the lesser of a Hindu if we were to speak of T&t 

«r4 ^PTORC. And, I may remind the distinguished Members on the other side that 

our civilisational confidence has given us that wonderful thought that we locate 

our symbols of religious beliefs and faiths in our doorsteps, in our backyards, in 

our tanks, in our lakes, in our mosques, in our mandirs. The religious faith 

owes no apology to a unified resolve. In fact, it demands a unified resolve when 

it comes to attacks that are essentially terrorist in nature and which it is proved 

beyond doubt over and over again are intended to inflame communal 

passions. 

THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): Mr. Ashwani Kumar, I 

do not with to hustle you. You are certainly entitled to time as much as you 

like, but from your Party there are five speakers and 45 minutes are allotted. 

You have already exceeded the time if equal time is to be given to each 

Member. 

SHRI ASHWANI KUMAR: I will try and conclude. 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): If you can. 

SHRI ASHWANI KUMAR: I have no intention of denying the 

fact...(Interruptions)... Therefore, Sir, I was trying to make a point. I was a bit 

surprised when in reference to Ayodhya it was stated that the religious 

sensitivities of the people are being sought to be belittled. Far from it, when 

we talk of a national resolve to protect the unity and integrity of this country, no 

one can resonably accuse us of being indifferent to religious sensitivities. In 

fact, Sir, should we not remind ourselves that it was the impenetrable ring of 

the security forces that foild the attack? I was surprised when the Leader of 

the Opposition did not even pay tribute to those members of the CRPF who 

had great danger to their own lives and showed that the second human bomb 

was detonated within the precincts of the temple. I thought this would have been 

an occasion to pay tribute to our security forces and an occasion to recognise 

that the collective sensitivity of the people of India refuses to be inflamed by 

dastardly acts such as the one that took place in Ayodhya. It is also a tribute 

to the collective wisdom of the people of India that no one was inflamed, that 

the country saw through the game and stood resolute in its attempt to foil further 

fallout from this dastardly act. Sir, we have spoken about many things. Sir, we 

have spoken about Manipur, we have spoken about Assam. I am not going into it 

because the focus of the debate really was Ayodhya 
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and cross-broder terrorism. Sir, Let continues to be active. We know it and 

we have to meet the challenge. I would only like to coompliment the hon. 

Home Minister and the Government for the very purposive steps that have 

been taken in the last one year to further streamline the security apparatus and 

the intelligence agencies. I would like to share with this august House just 

three facts. Sir, in 2004 the number of infiltrators was 507 as against 1315 

in 2003, a reduction of 61 per cent. In 2005, Sir, this number was reduced 

to 92 per cent from 2004 when it was 227, a reduction of 59 per cent in 

infiltration. Sir, the number of infiltration bids foiled due to alertness of the 

security forces was 43 in 2004 as against 51 in 2003. It was 19 in 2005 as 

against 20 in 2004. The number of terrorists killed in bids foiled was 179 in 

2003 reduced to 95 in 2004. it was 27 in 2004 and it was 70 in 2005. It, 

therefore, means, Sir, that the security forces are doing their job. (Time-bell). A 

word about law, a subject which is dear to me. It was hinted to bring back 

POTA, bring back something else that would meet the cause of fighting or 

combating terrorism. Sir, history and contemporary history is, and all of us 

wellversed wtih law know, the more draconian the law the lesser the 

chance of combating terrorism. It is true that you cannot allow yourselves to 

become a soft State. But it is equally true that a dreaconian legal measure 

is conterproductive. Now in the new Act, the Unlawful Activities Act, we have 

retained the rigors, necessary rigors of POTA and yet introduced certain 

beingn provisions lest it be said that it was States-ponsored terrorism 

through the legitimacy of a legal process that incited terrorism. Sir, in conclusion, 

the final word, I implore the principal Opposition Party that please, at least, as 

far as terrorism is concerned, rise to the occasion, treat this as a national 

challenge and not attempt to score political points. Thank you, Sir. 

SHRI BALBIR K. PUN J (Uttar Pradesh): Just one clarification. The hon. 

Member has beautifully put his views on terrorism. He has quoted figures of 

infiltration. Now, do the figures concern the Eastern border or the Western border 

or both the borders? 

SHRI ASHWANI KUMAR: You come here, I will tell you. 

THE V1CE-CHARMAN (SHRI FALIS. NARIMAN): He doesn't want to 

mention it here. 
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SHRI BALBIR K. PUNJ: This sort of infiltration takes place from 

Bangladesh everyday. Do we take it that infiltration from Bangladesh side is 

acceptable? (Interruptions) 

SHRI ASMWANI KUMAR: I will tell you. You don't waste other's time. 

THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): Thank you, Mr. Vice-

Chairman, Sir. Today we are discussing a very serious issue which is related 

to terrorism. We have the experience of this menace for nearly two decades and 

there were much bloodshed and loss of human lives. The country lost two of 

its Prime Ministers in terrorist action. Thousands of innocent people fell prey 

to the terrorist actions in various parts of this country. Sir, this has happened in 

North-East and in Kashmir we had the bitter experience. In Punjab, we had 

the bad experience of the days of militancy. Naturally, this country has the bitter 

experience of loss of human life and the valuable wealth of this country. We have 

to stop this menace. Sir, terrorism is not emerging just like a tree emerging from 

the earth. No. There are some reasons for terrorism. We must take note of that. 

All over the world, a war against terrorism was going on. With regard to war 

against terrorism, recently I have seen that even those who are leading this 

war against terrorism, who are the perpetrators of terrorism, the US 

imperialism and forces of US are also changing their attitude. Recently, the 

Defence Secretary, Donald H. Rumsfeld and the national senior military officer 

have spoken. They have changed the work. They are saying that there should 

be a global struggle against violent extremism rather a global war on terrorism. 

Now, the concept is changing. We have been hearing for the last two years, 

immediately after the 11th September attack, continuously in CNN, in 

international media, this word was there. This word was used. This was used 

to attack Iraq. Now those perpetrators of war are changing their tune. Now, 

they are saying that this struggle, the war against terrorism is a struggle. They 

are saying and we also have to think about it in this august House and this 

should be discussed more diplomatically, more economically, more politically 

than militarily. That approach should be there in this country against this menace 

of terrorism. What is the reason for terrorism? Who are promoting terrorism? 

What kind of attitude is helpful to enhance terrorism throughout the country? 

We have to address the root cause and resovle the issue. I would urge upon 

the Government to take such steps and to come out with concrete proposals 

to deal with terrorism. 
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Sir, the hon. Jaswant Singhji has already explained the experiences of 

different parts of the country. I do not want to go into the details. We have the 

experience of Jammu and Kashmir. Originally, what was the situation? 

Immediately, after the new Government came to power, we have started 

taking some Confidence Building Measures. Then, there was a Cricket 

Series between India and Pakistan. Thousands of people came from 

Pakistan to India. We also went there. What was the experience in Mohali? We 

invited them here. That kind of atmosphere is being created. That means, 

people from Pakistan and India are developing friendship between the two 

nations. This is the atmosphere all over the world. People are for having more 

and more friendship. If you go to Latin America, they are saying that they are 

for that. If you go to Asia-Pacific, they are saying that they are for friendship. Or, 

if you look at this Sub-Continent, this kind of atmosphere is emerging. 

Because of the new economic order which is prevailing throughout the world 

and the domination of the US and its economy and its ramifications, now there 

is an attempt from the people of the poorest nations and bacKward countries to 

come together to defend their economic sovereignty and political sovereignty. 

Such an atmosphere should be there. Unfortunately, whenever this kind of 

friendship is emerging, there will be some terrorist attack. Whenever India and 

Pakistan start some dialogue, there will be some problem. After the UPA 

Government came to power, the hon. Pime Minister visited Jammu and 

Kashmir and there was an attack on the same morning. Nearly, 20,000 people 

gathered to attend the programme of the Prime Minister. 

There was a problem in the North-East. The hon. Home Minister went 

there, tried to create peaceful atmosphere in the North-East. The thrust is there. 

But, unfortunately, the situation all over the globe is more and more helpful for the 

penetrators and pertrators of this menace. We have to look at it very seriously. 

What is the"reason? Are we able to resolve it quickly? Recently, General 

Musharraf visited Australia and in his speech he said," We have broken 

profession of Al Qaeda. But, it would take 10 years for 'an ultimate dismantling 

or ultimate elimination of Al Qaeda from the fave of this region.'" So, the warwas 

over two years ago. But, the pace is very slow. Even Gen. Musharraf is saying 

that it will take another ten years to eliminate Al Qaeda from this part of the 

globe. That means the problem is still there. Why? who created this kind of an 

atmosphere in different parts of the world? Is it a problem pertaining only to India 

or is it concerning the entire world? Can you treat this as an Indian problem? 

Can you take this 
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as an international problem? The US, its interest and their work have a 
contribution for expansion of terrorism ail over the world. 

What is the experience of Palestine and that region? I will not go into the 

details. I will just read two small poems written by Mr. Nizar Aubbani, a Syrian 

poet: 

"I am with terrorism 

if it is able to free people 

from tyrants and tyranny 

if it is able to save man from the cruelty of man 

to return the lemon, the olive tree and the bird to the south of Lebanon 

and the smile back to Golan." 

What is the approach of this global superpower towards this region? This 

itself is promoting terrorism all over the world? 

Similarly, I wish to quote the famous four-line poem, which was widely 
circulated in Iraq, written by Mr Aljavahiri a great Iraqi poet: 

"I see a horizonlit with blood, 

And many a starless night. 

A generation comes and another goes, 

And the fire keeps burning." 

This four-line poem is very much popular in that region, in this very vast 

Arabian region everyday there is war, everyday there will be an attack and we will 

see the same kind of terrorism all over the world. There should be a political 

approach to tackle the issue of terrorism. Otherwise, we will not be able to check 

it. Not only Afghanistan, take the regions of Turkmenistan, Uzbekistan also. 

What is going on there? There was a working group of India, China and some 

other countries. But the US is not cooperating with that. We have seme doubts 

about that. I think the hon. Minister should enlighten us what is going on in that 

region. What would be the impact of the recent developments in Afghanistan 

and the surrounding areas of the former Soviet Union on our country, especially 

with regard to spreading terrorism? An explanation on this point is required. (Time-

bell) 
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Sir, so far as Ayodhya is concerned, we have some recent experiences. I would 

not go into the details of those. But it is very unfortunate that the militants 

reached nearly up to 100 metres of that particular area. I would like to 

congratulate the forces who stopped them. It was not a simple thing. Earlier, 

we know what had happened in Akshardham. Nearly 33 civilians had died 

there. And, whenever there had been similar types of attacks in our country, 

there had been civilian deaths. But here, there was no civilian casualty and we 

were able to stop them. But there were some intelligence iapses. if there had 

been intelligence lapses, what had been the reasons for the same? It was 

reported in the ....(Interruptions) 

THE VICE-CHAIRMAN(SHRI FALIS. NARIMAN): Mr. Vijayaraghavan, you 

have to coriude now. 

SHRI A. VIJAYARAGHAVAN: This is a very important issue, Sir, I will take just 

a couple of minutes. It was reported that there was a move on the pari of 

Lashkar-e-Taiba. Earlier, ROX was also found in thai region. They had been 

active in the surrounding area of Ayodhya. There was information also that the 

Lashkar-e-Taiba extremists were moving towards Ayodhya. So, why was this 

intelligence lapse? The hon. Home Minister owes an explanation to the 

country. 

Finally, Sir, what is the attitude of the Sangh Parivar towards this issue? They 
want to politicise it. They have their own problems. (Time-bell) 

THE VICE- CHAIRMAN (SHRI FALI S. NARIMAN): Now, you have to finish. 

SHRI A. VIJAYARAGHAVAN: I am just concluding, Sir, (Interruptions) A 

prominent leader of the RSS... (Interruptions) He just answered it in a Sanskrit 

shloka, with the words like this: "just like a prostitute changes her clothes and 

appearance, a politician changes his stands." I don't know who is this 

politician. (Interruptions) I understand there are some problem in the Sangh 

Parivar. (Interruptions) They are using the Ayodhya issue to resolve their 

problems. (Interruptions) Sir, I just want to say...(Interruptions) 

SHRI RUDRA NARAYAN PANY (Orissa): He cannot speak all these wrong 

things...(Interruptions) 

SHRI A. VIJAYARAGHAVAN: The RSS-BJP sinister attempts to exploit the 

situation for their political gains, as well as to overcome their 
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organisation's crisis at the expense of country's unity and integrity, should not be 

allowed to succeed {Interruptions). The Government has to be careful about it. We 

should not give a chance to communal forces to hijack the situation. The 

secular character of India has to be protected. Ours is a democratic country. It 

has a secular value. That should not be destroyed by the Sangn Parivar. We 

should not give a chance to them ...(Interruptions) 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Okay. Now, Dr. 

Malaisamy. 

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): There should be no 

justification... (Interruptions) Nothing justifies terrorism. (Interruptions) 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Alright, Mr. Sharad Joshi. I 

thought you wanted to speak, therefore, I have put your name. 

DR. K. MALAISAMY (Tamil Nadu): Thank you, Sir, for your relief and 

relaxation, I will be as briet as possible without your having to even give a ring. 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): I am very reluctant to give 

a ring. I always ask you to try to finish in time. 

DR. K. MALAISAMY: Coming straight to the topic, I would like to say that 

terrorism is all powerful. It can afford to penetrate any part of the world, 

whether it is the USA or the UK or India or Egypt. Without any discrimination, 

it can afford to get into any part of the world with a perfect coordination and 

effect. Whether a State is advanced or all-powerful or developed, terrorism has 

no discrimination. Ail these powerful States are helpless against terrorism. As 

such, terrorism is all-powerful, and every State and every part of the world is 

vulnerable to it. Sir, in India, day-in and day-out, we come across numerous 

instances of terrorist activities and attacks, with the result, our entire sovereignty, 

internal security and polity of our nation are at stake. This is the reality of the 

situation. 

Our Home Minister is very well-informed, very mature, and very 

competent. Whenever a grave, major or gigantic terrorist activity fakes place in 

any part of the country, he is able to air-dash, get an on-the-spot study done on it, 

and come out with all necessary measures. But our worry is whether this is 

enough, and whether we can afford to allow this kind of terrorism to take its own 

abnormal course. And, what is going to be 
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the remedy at our hand? We are more concerned about this. Sir, it is a 
happy coincidence that, today, during the Question Hour there were 20 
questions, and out of them 9 questions were relating to hon. Home Minister. Out of 
9 questions, 6 were relating to terrorist and terrorist attacks. I am trying to 
highlight here that even on a single day, as far as terrorism is concerned, out 
entire House is interested in putting questions, to know things and elicit 
information. 

Sir, instead of going into the various causes and dimensions, etc., I would 

like to remind the famous couplet of Thirukural—"Noi Nadi, noi mudal nadi, 

noi thanikkum vai nadi, vaippakkulal." It means, if one wants to really control, 

contain, and solve a problem, one should know the root cause of the problem. I 

would like to know from the well-informed Home Minister whether a thorough 

analysis of this situation has taken place; whether we have really applied our 

mind very seriously, and whether due priority and seriousness have been 

given to it. Sir, you are able to nicely explain to us the background, the 

implications and how you have done it etc. Your word power and your 

vocabulary may try to convince us that you are fully seized of the situation. But the 

fact remains that terrorism persists. Sir, in your interview, in your Press releases, in 

your information, you are able to say that terrorist activities are all abating; and 

mitigating the serious situation. We are very happy to hear, and it is gratifying 

to note that. But, I would like to know whether it is enough. That is my 

question. As far as I am concerned. I would like to know whether you are going 

to give top priority and seriousness to this issue. If your answer is 'yes', then, I 

would like to put the next question, whether the UPA Government has got 

the political will or guts to do that. Suppose, you say, 'yes, we have got the 

political will,' then, I would like to put the next question whether you have got 

the real skill to do that and whether you have been empowered to execute by 

way of your skill, whether you have any constraints, and whether your UPA 

partners are wholeheartedly with you or not. I do not know your compulsions. I do 

not know your constraints. I will quote illustration here. There are so many States 

in India, can claim that Tamil Nadu is free from all this menace of terrorism. How? 

the political will is there. The political skill is there. That is why our Chief 

Minister is able to control and contain...(Interruptions). 

SHRI V. NARAYANASAMY (Pondicherry): What about the LTTE? 

DR. K. MALAISAMY: You can add your... (Interruptions)... 
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THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): No, No: don't answer 

him. Please carry on. It will only eat into your time. 

DR. K. MALAISAMY: Sir. the adjoining Sri Lankan LTTE is there. But 

were they able to raise their ugly heads in Tamil Nadu? Not at all. Let them 

try. Why couldn't they do that? They will never do because a very strong 

administration is there in the State and a very strong political will is there to 

deal with those elements. Sir, I am not quoting this out of context. On the 

other hand, you have got a political will. We know you mind. If that be the 

case, let us be in political action. Sir, as far as this aspect is concerned, I 

have got one more reservation on the point of terrorism. Sir, you told us 

that the Naxalites, the militants and the terrorists who have surrendered 

before the authority, you have got the process of reforming those people and 

rehabilitating those people. We are told that those people have been 

recruited in the Border Security Force (BSF). I would like to ask from the 

hon. Minister whether it is sane, whether it is sensible, whether it is wise 

enough to recruit a Naxalite, to recruit a terrorist in our Border Security Force. 

Will they not continue to keep their linkage with their old friends? Should we 

take that kind of risk? Sir, I would just like to tell you that your philosophy of 

rehabilitation and reformation is well taken. But, for that, should we go to the 

extent of recruiting those elements in our Border Security Force? This is my 

question, Sir. 

4.00 P.M. 

Now, I come to the most important aspect, that is, POTA. POTA is a very 

important legislation, which was rightly enacted. Unfortunately, whether it is 

the NDA Government or the UPA Government, they have, now, totally 

withdrawn or watered it down in such a way that there is no Act at all. Sir, it 

may be a fact that POTA had been misused. Does it mean that an Act if 

misused, should be scrapped once and for all? Sir, being a legal luminary, 

you will be knowing that if there is any misuse of any legislation, any 

enactment, there are umpteen number of administrative measures and 

other measures to control it or to implement it effectively. Instead, they have 

scrapped it. Sir, terrorism cannot be controlled by our ordinary laws. We 

need a law like POTA. With these few words, I conclude. Thank you. 
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THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Shri C. 

Ramachandraiah, you have five minutes. 

SHRI C. RAMACHANORAiAH: Sir, this particular subject has been 

discussed umpteen number of times in this august House. And, 

successively the Home Ministers have been assuring the nation, but, inspite 

of that, these incidents do recur. Recently, we have seen the Ayodiiya 

incident. Sir, for every terrorist activity, local problems will be there, local 

reasons are there, be it Jammu and Kashmir, be it Punjab, be it Manipur or 

Nagaland. But, as my friend has suggested, its genesis has to be unearthed. 

Terrorism has now assumed international proportions. It has become an 

international phenomenon. It do not see any political objective of this 

international phenomenon. It has got so many facets and it has penetrated into 

various walks of life. There is not a single place which is exempt from it So, 

this has to be taken in the proper perspective. Every Member is saying that with 

a united resolve, we should solve it. That is very good, but who is preventing 

you? What are the constraints the administrators are facing in solving this 

menace which is perpetually eroding the confidence in the democracy, rule of law 

and the administration? 

Sir, it is a very basic problem. I had the privilege of participating in the 

debates on this subject on three occasions in this august House. Sir, when 

Shri Jaswant Singh was the Foreign Minister and there were attacks and 

intrusions in Jammu and Kashmir from Pakistan side, I told him, "See, 

Pakistan is being assisted by the United States and we have been claiming 

that we are developing our relations with the US, so why don't you negotiate 

with the United States so that it stops financing the Pakistan which, in turn, is 

financing the ISI, which is instrumental in all the terrorist problems which our 

nation is facing?" Sir, the reply I got was, "Our country is so strong that we don't 

need the help of any country to solve this problem." But, I don't think the country 

has become weak now. It has grown much higher, Sensex is going up, the 

GDP growth rate is going up, and the country has become very strong in that 

way, but in tackling the terrorist problem, in my opinion, we have become very 

weak. Sir, this is a very serious problem which has to be tackled. Pakistan, in 

my opinion, is a stalwart ally of the US and intruders are coming in Jammu 

and Kashmir from Pakistan side. Who is preventing it? We are claiming that 

\ve have got excellent relations with Pakistan'. President Musharraf has gone 

on record saying that 'no terrorist activity be allowed to be operated from 
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my side'. But who is preventing it? Why is it not happening? Why are you 

unable to ask Musharraf to keep his commitment? The sorry state of affairs 

is, we know who are the culprits of the attack in Ayodhya. Sir, within a couple 

of days of London Blasts, the Government there came to know who were the 

culprits. They have published their names, etc., with photos. But till today, I am 

sorry—if I am wrong, the Minister can correct me—the Government has not 

told the nation that these are the culprits. What is the reason of it? What is the 

constraining factor in revealing it? We are not in a position to summon the 

concerned country's High Commissioner or the Ambassador and lodge a 

protest. Are we so weak? The apprehension might be that the normalisation 

process may be hampered. What sort of normalisation we are going to 

achieve when every day hundreds of people are being murdered by the 

terrorists and when there are senseless killings without any objective? Sir, 

the entire nation has to be taken into confidence. Everybody says that 'we 

are trying to resolve it.' I don't think any united effort is being put forth in this 

direction, and every party in power says, 'don't take political advantage of it.' 

This is the advice they would give to the Opposition. Every party in power 

says, "Don't politicise it." 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Mr. Ramachandraiah, it 

would be better if you can conveniently finish your speech. 

SHRI C. RAMACHANDRAIAH: Sir, I will be flexible with your advice. Sir, 

just know the hon. Leader of Opposition has mentioned what happened in Andhra 

Pradesh. To get into power in a particular State—after all there are 28 States in 

this country—you have gone to the level of colluding with the Naxalites. Tell me, 

what is the advantage that you have you got? And, what is the disadvantage? 

But you have done a great harm to the nation by colluding with the Naxalites. It 

was a pathetic scene. ...(Interruptions)... 

SHRI V. NARAYANASAMY: Even Congressmen were also killed. 

...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Please let him speak. 

SHRI C. RAMACHANDRAIAH: You see, you come from a remote part of 

the country. You don't know anything and you will intervene in everything. 

...(Interruptions)... 
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THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): All right, please 

don't answer. There is no point in it. ...(IntemiDtbns)... Mr. Ramachandraiah, kindly 

finish. We have to go through the whole list of speakers. 

...(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, even Congressmen were killed by the 

Naxalites there. It was perpetrated by the ...(Interruptions)... 

SHRI C. RAMACHANDRAIAH: Sir, we went as a delegation to make a 

representation to the hon. Home Minister. 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Don't answer him. 

You put your point. ...(Interruptions)... 

SHRI C. RAMACHANDRAIAH: That is what I am saying. Sir, unless I 

explain it, the gravity of the situation cannot be explained. ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Don't bother about 

what he is saying. ...(Interruptions)... 

SHRI V NARAYANASAMY: Sir, why is he distorting the facts? 

SHRI C. RAMACHANDRAIAH: When hon. Minister came to Hyderabad to 

attend a meeting of the Chief Ministers of the Naxalite-infected States, we 

Went to meet him as a delegation, the Members of Parliament of the Telugu 

Desam Party. Sir, I still remember those scenes—Naxalites with arms going 

around the streets of Hyderabad city. That is the state of affairs you have 

created, and now, you are trying to repent over it. You have been doing things 

as per political convenience and now, you advise others not to take political 

advantage out of it. What for are you doing this? It has become a fashion to 

advise the Opposition in a different way while adopting the same when you 

are in the Opposition. 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): You may put any 

other points that you may have. 

SHRI C. RAMACHANDRAIAH: So, what I am trying to say is, be 

sincere. I read in the newspapers that Shrimati Sonia Gandhi has said 
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that the issue should not be politicized. What politics are you playing by not 

revealing the details of the culprits in the Ayodhya matter? I am not trying to 

take advantage of anything? Who has prevented you? What type of 

normalisation are you going to achieve? What type of relations have you 

developed with the United States? Now, the US is the worst victim; Britain is 

the worst victim Who has been giving protection to the terrorists in this country? 

The terrorists, who have been playing havoc in this country, were once given 

protection; now, they are the sufferers. So, 1st us be united and take advantage 

of the situation and try to control it. Thank you. 

THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): Maulana Obaidullah Khan, 

you have about four to five minutes. Please, try to put your points in a capsule 

form. 
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† Transliteration in Urdu Script. 
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�د ��، ��ٹ ا�ے��، ا����( ��ف 8
ر �� ا���5ںم  A ہ �  

�� ��م %��� (� �#5 ہے  ��� ہ �#5 �� ��ے، ا�5 ا��ںوہ�� ہ

�- (�ا]�H ے ���5 واد -ےس��WJ 5ں�ہ� نه  ;ےم نہ�هے د ،

�� اسں�� ��� ��م �Qاق  � ��ں �5#  � � -ںوہ�� ہ %��
 D"�� ����نے -ہ ا���5ہو�� -ہس�ر� د]A�Z وجے ��ہ اس � ہ  

� اور ے (�ئڑه بہ ���5 واد  � س
 روپ اور ز��دےسB 


B
 ں�ہ (; انں ��ے، �"�.ں�ہ ہے (�رے (
 ح_
ق ��رے -ں%
�ف ن`�
 وے ��ں�ہا� ،�B 5 واد� ےر �8ح -ہ ہ��� 


�ہ ���� ں� �ں �روا�����م �� �[�ہ �-ے گںو(a 5ں�ہ ا�� 
.b 
� اور اس نں�ہ نہ )�و(
د ا���5ے -ےانه �� �Qاق ے �


 ح�%D  �د� ) � c ڈ (
 س
س�ئں ��ے اور �ج �"�.ہے 

، ں�ہ� ہورہ ��=ا ںر�ہ اور ���5 واد  � لں�ہ ہے�:#:� ��� ر

�ر) �  D�G� ��ه اور  � بہے� ہاس  � ��� ���5 -ےئہ� (

�ے� ���ه بے سں�ہ-واد � ���) ���=ا   �، ���ا ےئہ اس  


ن رں ان ���5 واد�
ہ -ہے ہس
ال �  �d 
؟ ان ���5 ہےا ہ  



ن رںواد�  �f�� 
�ه ا�
دہے؟ ��ہےا ہ  � �و، ہ ہ ��ں�

��ہے�� g��� ہ ہ ��ں ��ار�و، ہ ہ ��ں �hBات ��ہےو، �

�ت -( ��=ار�  ��ر نے %$ے -ےنہا�*�� ��� ا�B ،ہے ں�ہ د


"�

ر ح�"4�8 � ں ���5 واد� �#
ے MJف ان -ے -ںاس �8ح  

اJ 5 واد���� �� نے��ت -ہاور ان  �� ں�ہ �واز نے MJف د


 ���5 واد -ٹ�ا� �� بٹ� MJف �واز اےا�� ےو (�ئہت ���O ہا
�ئ) ���� 
(�� اور(; �5 ���5 واد �� 4Bے ���� �; �5 دB 

 - �س�"�ں�ہ � ا�� وا��ن وا�� ن

��ں�� ���ںوہ ا�5 )�ت اور �Qض  �B - 1947� ں ء �
ا��� ه اس�ا���  � اسDں ء ��1948وا اور ہ�=وس"�ن �زاد ہ


گ ا��-و��ہ% 
 ہےرڑا�� لڑ لے %$ے �5#  � �زاد� -ے �ج (


ہےا ہا (�رہ �
 ���5 واد� -ں�ہ،  انں�ہB
 ے نں اور (� %
، ان  � دادا ��B ہے  �%�� ہ �#5 اور ز��� �� p]4ےان -

� گے س���ے-���ہ ا���5ےوئہ ے�5ٹ ےنهٹ د� �
س#��� � ں  
 �K%ہ �
س� سہےو�#��� ��Rے، اس �8ح  J � ہ ���5 واد  

�ہ ں�ہنBے ���5 واد --و�� ہ وہے MJف �  D�
 ر��سD اور ح�


ام -ہ وہےو، ��ہ���5 واد Q غ سے� اور ے ��#�ے دل ود�


ہ وا0 ���5 واد ےونہ��=ا �H  �  ���5 واد  � (ںو، دو

 ��
ہ��=ا  ��� اور دوBںو 
† Transliteration in Urdu Script. 

221 



RAJYA SABHA [27 JULY, 2005] 
 

� ه MJف -ے ���5 واد -ے�8ح -�%
� اور -ہل  � )Bل  � هو

�� ں��=ان ��� �;ہ �B�8ح سہ� هو � ےم اس ���5 واد ��  :
�ن� 
(�� اس  � ٹ� (:�� 0ہ، ورنں�ہ ے  � ا��=  �س�Dے4


ن �� Q*� هب����= ہو�� رہ���، اس 4� 

ن ہا، ���م 4

 ں �_����ں ��ٹ MJف ��ر%�*�ے، ���5 واد -ں�ہ رے)��ت
� -ہ، ��K ں�ہ رے �ت��� ا]�اس د�
  �  
K"TB ر�� ان ے�


ہ��ار�� ذ�
 ��ار�� ذڑے پں�ہ �� نں) �B ہن ہ 
  ��F ر���

��$ےر �8ح -ہ ے %$ے -ے  �نہ�[ D��ل ��ر  � اس"E*هتہ ے 

� -ں UBارش  �وے ا��� ح�
�D سں ��-ں�ہ ے �تB ر� ہ ہ��

�� D�
، اس ���5 واد ہے�M ه� ���5 واد په بںاہ جںاہ جںح�

� ���5 ه� به اور  ;ہے� ڑا�� لڑ ا�s� 5]� لہ��/ہ MJف ے-

� ہ ہ و-ہے  �� ں�ہواد� س
 روپ  
 )�داسD ن  D�
�ر� ح��

�ت ے��رہ، ہے ں�ہ)�ت ن( �ح�
�D اس� د�/ ��ر� ہ -ہے د�/  

=O�� ��ن ه d�� � ے�= سہ ح�
�D ں، ��ہےر اور اس� د�/  
�ہ-� ��� -ںوہB ه �پ -ہ- tهu��8 0نه ���5 واد پے سےM�ے 


ہ ان )�ےوالO�د �
 ں ���ے� ��س"�ؤ له MJف بے -ںو )#) 

 ے اور ا��ں�ہ ے ��=ا  �تہ  � راسDے�Mنه���5 واد  
 پ
�Rں�ہ ےوئہ ے�Mئه� پڈ ���5 واد  � ��ںاہ�J �� ہ ہ، اس  �و

 -ہ��5 �
، ����ه ت-ہےت �wور� ہب

  �� �	��� ��� (>?� '"2�) : ������ 6	���T�v ��, �� T�� ��  ��4�- 
�( ����	�� �� )���,�4� #
�
,
:�2 ��  �8�� ��  �� �� �!V� �  � ��� �� �,�� 
4�� 
ह�, 6���  
�� �0 )	�� )��� z�\ ���� ह9 � < �� T�� �� �  )���,�4� घ��� ह!$ ह�, 
����,�, '���  	9,- �� �$ ��� ��q� 
��� �� 7!��  %� < �� ��� �  ह�!���#8 �� �� 
���� �9 �� �� �� �*�� ��  #�� %�, ,� 	�` 
�� #� %� < '�� ह��� ��  	9,- ��	 �( 
���� ह�!���#�� ��  	�� ���� #
�
,
: ���� ह!�, 
�� ��# �� ������ ��  ��
4� �  
T,.� 
��� ����, '� ��ह �� ��� �� �� �ह� %�, ��
�� ��	 �� ����� 
,.M � ह  
���� ��  ���i ,ह ������ �हD ह  	��� < ����� )�	�� ��  '����  �� �! J )���,�4� 
घ9� �ह� %�, ���� ����� �� �ह� %�, ��
�� � #2 �� 	�` 
��� &� ��� ����, �ह 2002 
�� घ��� ह� < �ह घ��� घ
�� ह!$ &� ह���� �  ��
=#i ह0, ��� ह���� ������ #>ह 
��=� �� ��h� ह!� ह�, �� 4�*�� ��  
�� #� ह!�� %�, #>ह ��@� ��=� �� �� �ह� %� 
� �!�v� 
�0 *��� ह�, '�
�� �ह घ��� घ
�� ह!$ < ह���� �!R� ��=� �� �� �ह� 
� �!�v� ��� 
7!.� %� &� �ह��
ह� ��@�	�� �ह 4� �� �ह� 
� �ह 	ह�� )���� z�\ �� #$ %� 

� �� T�� �( )���,�4� घ��� ह #� < �� ��� ���� ��  ���� ह� < '��
�� '� ���� 
��  ���i ��4�ह 	�4� ह �� ह� 
� ���- �� �( 
�ि+7� [	 �� ��� ह!$ ह #� &� �ह ��� 
4�*�$ 	` �ह� ह� < �� �ह घ��� ह!$ – ,ह�� ��,� �#� ह!) ह� – ��,� 	� � $ �ह� %�, 
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	���� �� � $ �� �,�� ,ह�� ��h� �ह� %� < ����,�, ,ह�� ��
��� ��# ह� < 
�� ��M �� 
)���,�4� )�, 6:� � $ �!�v� �� z�,.%� ,ह�� %� < 	ह�� ��
��� ��# �� 	ह�� �� 
�!�v���5 �ह ���� %� ��
�� �!�v� �� � $ z�,.%� ,ह�� �हD %� < �ह�� ��	 �� 

,.M � ह!) &� 
�.M � ����  ��
��� ��# �  � `� #��, 6�� 	�ि\ �( 49��� ��M 
4 -��� I�� 	�'	 %�, �  ��
��� ��# �� �िn� �� �#� %�, ,� ��� � %�, �9�� ह!� %� < '�� 
������ #>ह ��=� �� �� ���,��� 4�*� ह #� &� �#� �हD 4�*� �  �� 7�ह9 �#� 
� 4�* 
���� 7�
ह� < 6��� 79�� �� ���� #�� %�, ��1�� � �� �� 6��  ���� 4�*� %� < 
�ह �!�v� �� ��� %� <...( �

��� )... 

THE VICE-CHAIRMAN (SHRIFALI S.NARIMAN): Let him go on, 
please,  
 

�� �!" ��� � 
�"
 (>?� '"2�): )���,�4� #� &� ��� 
��� ��  ��4� 
	��72 )4�� ��� 
4� #� < �ह �� �� ह  #��? ...( �

��� )... )	 �� ����� 7��� 
�ह� %�, �� ���4 	� )��i ह!) %� < ...( �

��� )... 
 

 �� �	��� ���: �ह 4�, �0 ����q�� घ���L� ��  ):�� 	� � � �ह� ह9 �, �0 
� $ ह,�$ ��� �हD �ह �ह� ह9 � < �� �  M� 1G� ह0< '��  )	��  ����� �* �ह� ह9 � &� 
�#� �� #�� ह  �  )	 �!V� ��� 4�
�� < 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Don't digress,  

�� �	��� ���: ����,�, ,ह�� 	
��� ��  ��4� 	!
�� 6	�:�v� &� �� 
�
�.]�� 
��!\ ह!) ���� %�, 6� ��� �� 	4 
�\ %( �� ���� 
7�( I�� �ह� ह� &� 
'���  	��� ह�, 	!
�� ��  �  ���� �,�_7 �
:���� %�, 6�ह2�� �ह� %� 
� ,ह�� 	�Yl� 
z�,.%� ह� &� '�
�� �!�v� �� �! J ��� �� 4� ��� �  � $ ह�- �ह� ह� < �!�v� �� 
��� �� #�� %� &� '��� ह� �हD, ���� ��  
��2 ��  �� 	���� &� 	!
�� ��  �,�� 
,ह�� %�, 6��  
,4x  �� 
��� #�� %� < �� ���� 7��( I�� �#�� ह� 
� 
��� � 
��� 
���i,� ...( �

��� )... 1�2 I�� 
��� #��, '��� ����q�� [	 �� 4�*�� 	 �̀#� < 
I�� 1�2 ह�, '��� ���7 ह �� 7�
ह� < ...( �

��� )... �� ����� ��  ����� �ह ��� �* 
�ह� ह9 �, #�� ह  �  �V� ��� 4(, '��( � $ ह�- �हD ह�, �� .,���� �� �9�#� < #��� �  
�� .,���� �� �9�#� ��
�� �ह�� ��� ह2, 6��  .,���� ���� 7�
ह� < '��� ह� �हD 
����,�, �� घ!�� �� ��? ����,� �� �ह �ह ���� ह9 � 
� ����Yn]�� ��ह�4� )���,�4� 
��
�� �� 
���� �ह �� T�� ह!) ह� < �ह ����Yn]�� घ��� �ह�� �� ह  �ह� ह�? '� 
����: �( ����,�, �ह ����� 7�ह9 �#� 
� 4  �$ �  	�� �
:�> � �+��� �( – �ह �� �� 
*�� ह�, �� �� ��M �� *�� �� #�� 
� 6��( ����4� )$���)$ ��  �:��, 
�ह���-6�-ह� ��  ��% �� ��h� ह!$ 
���( '��
ह� 4�S4 *�� �� %� < 6���  ��4 
घ����� घ
�� ह �� ह� &� 6��( ��� 4.�� ���� #� �  ह���� #!l�7� 
,��# 
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�� 
�	 �- ह� < 6� ��� 4.�2 �( 4  4.�� �  ���� #�, �  #� %�, �� ��n]�� ���� 
���4�� �( 6��� 
��O�# �  6`��� ��  
�� &� 49��� 
,�  '�M 
�� �� 
��O�#, 
�  ��#�Z� �( ह�, 6�� 6`��� ��  
��, ��
�� ,� ���� #� < ����� 4.�� 	�
�.��� �� 7�� 
ह� �  
4O�� ह �� ह!�, 	���	� �� ह ��, ���� 
,.M �� 	4�%- ���� )� &� 
�!O���	!� � , 6a� �4�� �( /� ����4 ��  ��4�� ह�, ,ह�� �! J 
4� �ह�, h��� 	� ��� 

���, �ह ���� #!l�7� 
,��# �  �97�� ह� < '��� हD �हD, M� ����4 �( �� �� �ह�, 
����	!� �( #� < ����� ���� ह� 
� ��	�� �( �� #� %� < ��	�� �� )�� 
�_J 7� ��� 
�� .%�� ����	!� �( ह�, 6� 
�_J 7� ���� .%�� 	� �ह� < �$ �ह��2 �� �ह 
#
�
,
: 
4*�� ह� '�� #
�
,
: ��  ���� �( #!l�7� 
,��# �(, �  �� �f�� #>ह �
7, 
�ह 4� �� ��� ह� 
� ह��� �97�� 4� 4� %� 
� )���,�4� #
�
,
: ह  ���� ह�, ,ह�� 
�! J #`�` ह  ���� ह�, �ह �97�� )�� ह #� ��
�� ��@� ����� �� �ह�� ह� 
� 
�ह �97�� ह�( ��l� �हD ह!$ < 4 �2 �� ���,� �� ���, ह� < �#� �� �f�� ����� �  
�ह ������� %� �  �� �f�� ����� �� '���  ��
����# 1�� �हD �� 1�2
� �� �f�� 
����� �� �� �	�� 
�;��4��� %�? ��
�� '� घ��� ��  ��� �����4� ����Yn]�� 
)���,�4� #
�
,
:�2 �� �! �̀ ह!� ह0 < 

THE VICE-CHAIRMAN (SHRIFALIS. NARIMAN): Kalrajji, sorry to bother 
you, but your Party has already exhausted the time. You can certainly 
take a couple of minutes more. 

�� �	��� ���: �#� )	�� )�� ह  �  �0 �� 
��� &� �9�#�< ����,�, �ह 
घ��� '� ���� �� घ
�� ह!$ ह� < '�
�� '��  ��	9i-�� �( 4�*�� �� �[�� ह� &� 
��	9i-�� �( 4�*�� ह!� '��� �����4� ���7 ह  
� �ह�� *��� )��, �ह�� #��� ह!$ < 
�� �f ����� �� ��M �� #��� ह!$ ह�, �4�� ����� �� ��M �� #��� ह!$ ह�, '��  

��� ��� < ����,�, )���,�4 ��  
,[T4 ��� 	�X����, 	9�� 4�� �� ह� < '��( 
�����
� ���� �� � $ &
7q% �हD ह� < �#� ह� � $ ��� 6h��� ह� &� 6��  �ह 

4�� ��� 
� �����
� �� �ह� ह0, �  ,ह #�� ह� < '�
�� )���,�4 �� �`�� ��  
�� 
���9� �� ����� 	 �̀#� < '� ��� 	9�� 
,+, �( )���,�4� 
,7��:��� 7� 	�� ह� < 	ह�� 
�� ���9� ����� #�� %� –	 ��, ,ह ���,� ���9� %�, 6��  *q� �� 
4�� #�� < �0 
7�ह9 �#� 
� )���,�4� 
,7��:��� �  ���l� ���� �� 
4�� �( ��q� 
��� ��� < '���  

�� ���9� ����� ���, ��� ह� 6�� 49��� ��� 4� 
4�� ��� < �� ���� 7��( ह�, '��� 
��!
7� �Z� 	� 4�*��� ह �� 7�
ह�, '� घ��� �� ���7 ह �� 7�
ह� &� ���2 �  
� #2 ��  ����� �.�!� ���� 7�
ह�, :��,�4 < 

' . ��� "2
 �-+��� (�/ह��): :��,�4, 6	���T�v �ह 4�, �ह!� ह� �हq,	9i- 
,g� 
	� 77Y ह  �ह� ह� < )���,�4 �� ��n]�� ��.�� ह� &� �� �� '� ��.�� 	� 77Y 
ह , �0 ��V�� ह9 � 
� ह���� '��  ��n]�� 	
����� �� ह� ���� 7�
ह� < '� ��.�� ��  
��% � �  	��5 
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��'� �� ��� ह , � 
��� ���� �� 	 
�
�1� '��( ��
�� ह , 
�O�! � ��n]�� 
	
����� �( '��� 77Y ह �� 7�
ह� <  
 

 �ह 4�, 
	J�� ���-	_7�� ,g� �� )���,�4 �� ��.�� �� �ह 4�� �9V 
�ह� ह� < �� T�� �( �  )���,�4� ह�� ह!), �ह 4�� �� � $ 	ह�� घ��� �हD ह� < 
ह� 
�� ���4 �� ��� ��h� ह!� ह0, '� ���4 	� �� )���,�4� ह��� ह!) %� < ह� 
�	�� �!�v� ��2 ��  )���� ह0, 4�� 6��� )���� ह� 
� 6�ह2�� �	�� �! �Y�� 4�, �#� 
)���,�
4�2 �  ���4 �,� ��  ��4� �हD )�� 
4�� < �;�9-�+��� �� )���,�4� 
ह��� ह  �ह� ह0, 4�� �� 49��� ��#2 �( �� ह  �ह� ह0 < �v�:�� �( ह��� ह!), �घ!��% ��
4� 
	� ह��� ह!), 7���-�-���M 	� ह��� ह!) < �ह 4�, �0 �ह �ह�� 7�ह�� ह9 � 
� �� 
�  )���,�4� ह��� ह �� ह0, '� )���,�4��2 �  � 
��� :�- ��, � 
��� 	�% ��, � 

��� �;�4�� �� �! J ����-4��� ह �� ह� < �ह ह��� ह �� ह0 4�� 
� 
�1� 
��� �  
���ह ���� ��  
��, �� ह��� ह �� ह0 4�� �� ि.%��� �  *q� ���� ��  
��, 4�� �� 
���
� &� ���-70� �  *q� ���� ��  
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��(G� �  �7 
���, 6��� 
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,.��� �� 6�ह2�� 
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�� ह!$ < �0 
������ 
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� �� �97����, 
���� �97���� 6�ह2�� �4� �  4� 
ह0, ,ह� �97���� �
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6��� �!�#!��� ह� 
� 6�ह2��, )���,�4��2 �� �  ��� %�, 6��� �  6��+� %�, 
6��� �  ��
�� %�, ���4 %�, 6�� 6�ह2�� 	9�� �हD ह �� 
4�� &� ��� �  ����� 
:��� 	� �!�� 
4�� < �ह 4� �ह �  )���,�4 '� 4�� �( ह�, 4!
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'_J��ि\ �ह!� ���9� ह�, '�
�� �0 )	�  ����� 7�ह�� ह9 � 
� �:����=� �� �;�9-
�+��� #� %� < I�� 7���,�� 4� #$ %� 
� �#� �:����=� �� �;�9-�+��� )��#� �  
6� 	� ह��� 
��� ���#� < ह��� ह!) ��, 49��� �#ह ह��� ह!), �#� '���  ��4 
�� �:����=� �� �;�9-�+��� #� < �� T�� 	� 5 �!��$ �  ह��� ह!), 6 �!��$ �  
ह���� #>ह ��=� �� �� T�� #�< �ह '� ��� � ���i ह� 
� �ह ����� ���9� 
'_J��ि\ �� 7� �ह� ह� &� '� ��.�� ��  ���:�� ��  
�� '� ��.�� �  �!�V��� 
��  
�� �
��b ह� < �0 	!�: 4 ह���� 7�ह�� ह9 � 
� ह�( '� ��.�� �  ��n]�� 	
����� �� 
4�*�� 7�
ह� < �� �^�	�% �� �!����� 49��� �हq	�% �� �हD 
��� �� ���� ह� < 
	���! '� 4�� �( �� I�� ��.%��� ह0 �  ह���� '� ���� �� ���( ���� ह� < �� 
,.��� �� 
�ह� ���� 7�ह��, '� � #2 �  ���-��� �����
�� ��'��� 
�� ���� ह�, ����� 
����� �� �Z�� �� 
���� ह�, �#� '��� 4�� �� �`� ���� �!���� ह �� ह� < �ह 4�, 
�!V� 	9�� 6;��4 ह� 
� �9.	�.�. ����� ��  ���>q, �(, ������ #>ह ��=� �� ��  ���>q, �( 
'� ��.�� �� ���:�� ह #�, 
�ि+7� [	 �� �ह!� ���� �� '� ��.�� �� ���:�� 
ह #� < '�� )�� &� 
,+,�� ��  ��%, �0 �	�� ��� ���l� ���� ह9 � < �ह!�-�ह!� 
:��,�4 < 
 

 ��O��, 	 � ����
� Q� �6�� �-)�	
 �6 ��R
 �-)� ��� �-�"�
 ��
S 
�-)�	
 �6 ��R
 �-)� ( �� ���2� �%I�� ) : )	�  ,ह�� �� �� 4�4 
�� �ह� ह� < ...( 
�

���)... 
 

' . �	�� (�)
 (T�����): ���.%�� ��  ���� �� 1�� R��� ह� )	�� 
...(�

���)... 

THE VICE-CHAIRMAN (SHRIFALIS. NARIMAN): Please, please, there is 

no point in this. Yes, Mr. Chowdhury. 

+�. '�� E��� � (���*���): 	��� ���� #� %�, ���� #� ...(�

���)... 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): In America, it is known as 

crossfire. Please avoid it. 

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Vice-

Chairman, Sir, to begin with, I would like to complement the Ministry of Home 

Affairs, which means the Home Minister. I would like to compliment the Ministry of 

Home Affairs of the previous Government also because this is an on-going 

struggle, an on-going combat and every Home Ministry and every Government 

has been doing its best. We are fortunate to have, notwithstanding the 

incidents we see on the television, extremely competent agencies both in our 

police, in our internal security organisations and in our intelligence. The subject of 

today's discussion is cross border terrorism 
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and terrorist acts. I do not know whether the choice of word has been by design 

or by accident, but these are indeed two separate things. Cross border 

terrorism means people who come across the border, and terrorist acts mean 

people who are already in situ. I think the attack on Ayodhya is a good example 

of what is the subject of this discussion. So far as the attack on Ayodhya is 

concerned, the preparation for the attack started off in Mendhar in Jammu and 

Kashmir. Arms were brought across put in a specially constructed Tata Sumo 

brought all the way from Mendhar to Panipat. The people who carried out the 

attack came from Nepal. They stayed in a safe house; married up with the 

arms and ammunition and then they carried out this attack. That means, 

people came from across the border and there were people inside the border 

who could support them. The fight is against the both. What is this situation? 

Cross border terrorism is coming from the west, that is, the border with 

Pakistan. The Pakistan border, regardless of what we may say, is 

reasonably well defended. We have got a fence. Everything is in position. I 

think the terrorists from Pakistan who are coming across, notwithstanding the 

incident of Ayodhya, are finding it more and more difficult to get across. Of course, 

the fencing along the LoC has been damaged due to the recent snowfall. I 

hope it will be made ready in time. But our gaps are in the east and on the 

Nepal border. The eastern border is wide open. The Border Security Force, 

as all of you know, is meant to defend or watch a distance of about 30 to 40 

kilometers which is the distance they watch in the western sector. In the 

eastern sector in West Bengal, Tripura and Assam a single BSF Battalion is 

covering nearly 70 to 90 kilometers. In Tripura, they are covering 90 

kilometres. I think, there were decision taken that they will move the BSF fact 

to the eastern sector, but that has not taken place yet. Sir, I would, through you, 

urge the Government and the Minister to give a thought to the eastern sector 

because the eastern sector is a backdoor which is more or less wide 

open. 

The second is the border with Nepal. It is supposed to be an unfenced 

border which is not manned because of the special relationship we have with 

Nepal. But now we have felt the necessity to keep a border guarding force on 

the Nepal border also. We have given it to the SSB. Now with due respect to the 

Government and to the Force, this is not a very high grade Force as yet. If you 

insist on making the SSB guard the border, please see to it that the SSB 

comes up to the standards of the BSF as soon as 
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possible because this is a wide open border through which all these 

incidents are taking place. 

Really speaking, there are three types of terrorisms in India, that is, Jehadi 

terrorism, Naxalite terrorism and North Eastern terrorism based on ethnic groups. 

To my mind, the biggest threat that is confronting India today is the Naxalite 

terrorism which is holding the entire centre of India, In this, the biggest weapon is 

good governance and police reform. This is the most dangerous form of terrorism 

which is threatening our country and I do think that the Centre's decision that the 

States will combat Naxalite terrorism on their own is a mistaken decision so 

far. I do think that there has to be a coordinated activity between the States. In 

the North East, in Jammu and Kashmir, the lead agency de factor became the 

Army. That is spread across the inter-State borders. So operations could be 

continuously carried out. But when you are using a police force to contain a 

particular type of terrorism and you say that it has to be by the States, I think this 

is not the right method of tackling the Naxalite terrorism. There has to be a 

certain methodology worked out in the North East. There was a lot of talk that the 

North Eastern Council should be made responsible at one point of time. But it did 

not work due to various reasons. The Centre has got to explore ways and 

means whereby the Naxalite-infested States, namely, the seven in number, 

could form some sort of a common grid. The Centre must impress upon the 

States to create a similar organisation that is there in the North-East and in 

Jammu and Kashmir, that is, a unified headquarter. Here, of course, there 

will be various elements in it. But, until these States seriously set up 

organisations like unified headquarters, it will not work. It has been 

mentioned, time and again, that good governance is the key to tackling the 

Naxalite activity. All the areas where the Naxalite activities take place are the 

tribal areas. They are the most under-developed areas in underdeveloped States. 

Now, how do we go about it? We have a federal structure whereby everything 

has to go through the States and, I think, the Prime Minister himself is worried 

about it because the vast amount of resources are going into good 

governance, but the delivery system at the grassroots level remains the 

same. So, my suggestion, as always been, is please create Special 

Development Zones. And, whether the system of governance will be through the 

States, through the Centre, or the amalgamation of both, these have to be 

worked out, because unless you get good governance, you will not be able to fight 

the 
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Naxalite menace. 

As far as police reforms are concerned, it is, of course easy to say that one 

must tackle the root-cause of Naxafism or, any other form of terrorism, for that 

matter. But the projection of the Government in most of these cases is the 

police force, and the police force has to be reformed not only at the top level, 

but.critically, it must be reformed at the lowest level, that is at the level of the 

Thana. Today, your police, force is discredited because it is not functioning at the 

level where it comes in contact with the people, and that is, not at the level of the 

States headquarters, but it is at the level of the Thana. Unless you get good, well-

trained police force, well-equipped, well-motivated one, working at the Thana 

level, I am afraid that this is not going to work. A mention was made that 

warnings are conveyed to States. I would just like to say that it is very difficult to 

convey warnings with any specifics. It cannot say that there will be an attack on 

Ayodhya on such and such date and at such and such time; it has to be a 

general term. And, under those warnings, every religious institution and, 

particularly, the temples, are under threat in this country at any time. 

In conclusion, let me say that our people are eminently sensisble. In spite 
of the various problems that we have got, the aim of these attacks on temples are 
obviously to weaken the communal harmony. But I think, our people have got 
enough common sense, enough goodwill. So, in spite of what we say, from 
time to time, notwithstanding instances which have taken place earlier, I don't 
think we are going to see any major communal outbreak in this country 
because, as you say, whether in Jammu and Kashmir or in the North-East, 
people of India also want peace. Thank you. 

+�. '�� E��� � : 6	����T�v �ह 4�, )���,�4 )� ह���� 4�� 
� ��!* ��.�� 
ह� &� �� ,� '� 4�� �� ह� �हD �िO� )� ��  4Z� �( 	9�� 
,+, ��  ����� )���,�4 
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�� ��ह ��, �  

,+, �� �ह�� �ि\��� �ह� ���� ह0, 
���� �( �� 	ह�� ���
��� �( �� ह�� ह� �( '
�l� 
�( ��2 ��  
,.M � ह!� ह� &� 
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��� 
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��� �( 
J��� ह!) ह� < �� ह� )���,�4 	� ��� �� �ह� ह0 &� �� T�� ��
4� �( 
�� ��ह �� 
��� )���,�
4�2 �� ह��� ह!) ह�, �0 �ह �ह� 7�ह9�#� 
,��g [	 �� 
� '� �7�� �(, 
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,	v, ���� �7�� �� ह�, ���� 
.,� �� ह� < '��( �हD 
��� �� �� � $ 
,� : �हD ह�, � ह� � $ ����4 ह� < �ह s, �0 
�� ��� �ह�� 7�ह9 ��� 
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�� ��ह 5 �!��' �  �� T�� 
�( )���,�
4�2 �� ह��� ह!) �� 2000 	!
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� �ह�� �! J �����
�� 
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� '� ����� �  
�� ���� �����
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��� 
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4�+,�
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 �����
�� 4� �� �ह 
�;��4��� ह �� ह� 
� ,ह ,ह� ��g� � �� 
���� 
� 4�� �� �ह 
��� , 
���� 
� 4�� �( �4��,�� � �9� ���  < �ह 4�, 6� ��� �� ��. ��. 	�. &� 
,�. �7. 	�. ��  � #2 ��  )�,�� 
��� 
� 	9�� 4�� �( )�4 �� ह , ���� ��V �( �ह �ह� 
)��  
� 
����  
,[b )�4 �� ह2, ...(�

���)... ��
� �� 
,	v �� 
(�

���)... ��V �( )	��  �� ) �ह� ह� &� 	9�� 4�� �� ���� ��  �� ) �ह� ह� &� 
�ह!� 	ह�� �� ) 7!�� ह� < (�

���)... 
 

 �ह 4�, �� � � �  ��� ��
4� �� ��� 	ह�� �9� 7!��  %�, 6� � #2 �  �� �!�� 
��4 ) #�� &� 
����  
�� ��� ��
4� �� ,� ).%� �� �#ह �हD ह�, ,ह �� ,� �� 
�!�� ह� &� �!�� ��  [	 �( ह� 6�ह2�� 6��  4�*�� �� � 
�� ��, ��
�� ह���� 
�� �  
,ह �� ).%� �� .%�� ह�, �!�� �� .%�� �हD ह� &� (�

���)... )	 ह� ��  � �̀ 
����L� �� �ह �ह� %�, �� 6� ��� �( �हD ���� 7�ह�� ह9 � < (�

���)... 

THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): Please conclude. 

+�. '�� E��� � : 4�
*�, 1�2
� �� �ह ��� )$ ह� 
� 
�� ��ह ��� ��
4� 	� 
)���,�4� ह��� ह!), 6�� ह��� �� �!�� ह!$ ���2 ��  ��4�- �( �0 �ह ��� �� �ह� ह9 � < 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Madam, I would 
request you to please address the Chair, and not the other side. 
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���) 
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�� �ह� ह  �� 7���� ���M ��, ह� �� '� ��ह ��  )���,�4 ��  �  ह���, 7�ह� ,ह 
���4 �,� 	� ह2, 7�ह� ,ह ��,-�
�� .%��2 	� ह2, 
����� घ�2 �( ह  �� ����L� ��  
���� �� )���,4 ह , ह� �� �� .,� �� 6��� ��4� ���� ह�, '�� � ��� ��  ��%-� 
6	�� 
�� �� ��( , ,� 6	�� 
�� ���� 7�
ह� ��
� 
�4�g2 �� ��� �7 ���  &� 4�� 
�( �� �4��,�� �� ,���,�i ���� �ह ���  < 

 �ह 4�, �� ����� �� �ह �ह9�#� 
� �#� �हD � $ 79� �ह� ह� �  6�� h�� 

��� ��� &� 4�� 
ह� &� 4�� �� ��*��� ��  
�� I�� ��,�4���� ����2 �� 
�����
�� ��� 6h��� �� 	�X���� � 
�� �हD �� ��( , I�� �� 
��� ���� 7�
ह� < �0 
�� 
,��g ��� �ह�� 7�ह9 �#� 
� 
	J�� 
4�2 ‘��M��’ ��  M �� �( �!V� 	�
�.��� ���� 
�� �Z�� 
���, �� 4� ��  ��% < 6��( �$ ����4 �� ��% %� < �� 	ह�� ��� 	�
�.��� 
#$ %� < �ह 4�, �0� ,ह�� ���� �ह �ह�9� 
��� 
� ,ह�� �� ���� �(, ,ह�� ��  �,�� 
�( �� '_J� ह�, �� ��� ह� 
ह�4!.��� ��  �
�, ������2 ��  �
� < ,� � # ���-��� �� 
�,�� �� �ह� %� 
� 
M� �� )	 � # )��#� &� �� z��	�� ��  ��.�� *!�(#�, �� 
ह���� )��-���� ��  ��.�� *!�(#�, �� 
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ह� � # �� 49��� �� 
��(#�, I�� ह��� 6��( 6q��ह 4�*�, ��� � #2 �( 6��# 4�*� < 
�0�� �ह 4�*� 
� 4 �2 4��2 �� 7�ह� ���� ह  �� 	�
�.���, 6� 4 �2 4��2 �� �  )� 
���� ह�, 6��( )	� �( �� �4��,�� �� ��,�� ह�, ,� )	� �( 
���� 7�ह�� ह0 < 
'��( �#� �! J 7�4 � # 
�
ह� .,�%- ��  
�� )���,�4 ��  [	 �(, 1�2
� �� �� 
4 .�� �� � 
�� ह �� ह� ��� )���,�4� #
�
,
:��� 6� ��� ��� ह  ���� ह� < �  
�ह 4�, 	ह7���� �� �[�� ह� 6� 7�ह�2 �  < �ह�� ह� 
� )���,�
4�2 ��  ��� �  
)���,�4� ��#h�2 �� 
��� �ह�� ह�, ��
�� )���,�4� ��#h�2 ��  ��� 
���� 
��� ह!� 
ह0, 6��  	ह7���� �� �[�� ह�, 6� 7�ह�2 �  	ह7���� �� &� 6���  �9� �� ���� 
��  6� ��.�� ��  ���:�� ���� �� �[�� ह� < �� �ह�� * �̀ ह �� ����� �� �	�� 
���� 7�ह9 �#� &� ��� �� �ह� �ह�� 7�ह9 �#� 
� '� ��� ह��� �ह ह� �%� ���� �� 
�  ��,�� ह� ,ह �ह ह� 
� ��� 	` �� 4��2 �( �� �4��,�� �� ,���,�i ���, ��
� 
)���,�4 *q� ह , *!�ह��� ह  &� 
�=�� ���� ह  &� �  ���� 7�ह �ह� ह�, 7�ह� 
':� �� &� 7�ह� 	�
�.��� �� &� 7�ह� ��� )�	�� ��  	` �� �!O�2 �� �� �� 
�	�� 
�M-  �ह� ह� 
� – 

 

 “� *!4� * � 3�� ��ह4 �� , घ9� )S�  �� 	�� ��ह4 �� , 

 &� l��� �� J�� 4�
*� �  ���9 , �9� ����#� ��� ��ह4 ��  <“ 

 ��, �ह� �ह�� 7�ह�� ह9 � < :��,�4 < 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Shri N.K. 

Premachandran, not present. Prof. Saif-ud-Din Soz. 

PROF. SAIF-UD-DIN SOZ (Jammu and Kashmir): Sir, I have to offer 

Allama Iqbal with Naya Shiwala to this august House. Therefore, I prefer to 

speak for a couple of minutes in Urdu language. Janabewala, I think, you 

understand Urdu-Hindi? 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Hindi, not Urdu. 

' . �MU� V�� � �: �� T�� �( �  ह�� ह� �� ह!), 6��� 	�� 7�� 
� ��� ��� 
� �-� ';���(
� �  ह� Lह �	�� �#ह 	� ह� < &� �+��� �( �� '���  �! J '����� 

���� ह0 < '�
�� ��� � �-� ';���(�� �� ����� 	�
�.��� �� �!���� 6h�� 
7�
ह� < �+��� �� ��� –�� ��� �� �[�  < �+��� �� violence has been rejected 

as an instrument of resolving issues, &� '���  )��� �+��� �( 
���� ह0 < 
���-��� घ����� घ��� ह0, ��
�� )���,�4 ��  
�� �� �+��� �( � $ �#ह �हD 
&� �� T�� �( �! J ��
M�� �Z�,�� �  ��ह94 	� 6�� )� ह!� ह� &� ��ह� �� )� 
ह!� ह�, 6.��  ह���� &� �� 
��(#� �#�� 
4�2 �� < ,ह 
��� ह4 �� 
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)#� ���� �( ������ ह  #��, ��
�� �!V� ��� 	������ ह  �ह� ह� 
� ����	� ��  �  ह���� 
��%� ह�, ,� �ह �ह�� ह� 
� ह�� 
����� �� S	� 6h�� 7�
ह�, ��
�� 6�ह2�� �	�� 

4� �� � $ ������ 6� � #2 �  �हD 4�, 
��ह �� �	�� ��� � 
*� �� ����� 
6��� �!���� 
��� &� ���  ��� ���� < ... (�

���)... 1�2
� '���  ,\ �� I�� 
�हD ह!) &� �ह �� 
�� '� #,�-�(� �  ����#�, '�
�� �!V� '� 	� )+7�- ह �� ह� 
<  I pray that there is a day when BJP becomes a national political party and 

gives up this narrow religious shape of things in the minds. I say it, not as 
a Congress man, but as a citizen '�
�� 
����� �� S	� 6h��� &� )	�  
�ह �ह�� 7�
ह� %� 
� ��1� 
��� M �H� �� �ह!� � �̀ ������� �  ����� 
4�� &� 
�� ����� #�� � �̀ �!49� �( 
� cross-border terrorism �� � $ �#ह �हD ह� &� 

ह�4!.��� �( ���� �!����� 
��� ����#� 

�����)��, �0�� 4 -7�� 
4� 	ह�� ���� �!��-M �� ����� ��. ��. ,�. 
	� �!�� < 6�ह �� ,ह�� ��  ���!4 &� ,ह�� ��  ����
�@� �  
����� ����� ह!� �ह�, 
�#�� ह� 
� ,ह �� ,ह�� ����
�@� �� ��# ) 7!��  ह� &� ���� ��� �( 	�
�.��� �  
����
�@� �� �`� *��� ह� < 6�ह2�� �4��� �� �� ��� ��, �4��2 �( ��# ��ह� 	��� 
,��2 �� �� ��� �� &� 6�ह2�� �ह '���� 
��� 
� 	�
�.��� �  �4��2 �� *��� 
ह�< �4��2 �� *��� ह� < 6�ह2�� ��
���� �� ��� 
��� &� �V� *!�� ह!$ 
� ���� 
�!��M-  �ह �ह�9� �� �ह� ह� &� ह���� ���7�� 	�
�.��� �� ���� ह� < ह���� ,���-
�-*�
���, ह���� ��'� 
�
�.�� ���� �!��-M ��  ��% ����� �( ह�, 6�ह2�� �ह ���� 
6h��� ह #� 
� 	�
�.��� �� )$��)$ �+��� �� #
�
,
:�2 �� ��
�� ह� �� 
�� T�� �( �� 	�
�.��� �� '.���� )#-��'����� ��# �� �! J �� �ह� ह� < ���� �ह 
����� ह� 
� ��� �ह ���� 6h��� ���� 7�
ह� &� 
��� �� 6h��� ���� 7�
ह� < 
��
�� �� +�� ��  ���� �( 	9�� �Z� �� �  ���-��� 
4*���, 6��( )	�  *!�� �ह�9� 
ह �� 7�
ह� 
� �+��� �( ह!X��� ����( � �� 6��� ���� ��;�� �� &� ��4 �� 
�*� < '� ��ह �� ��V�� 7�
ह� 
� 
ह�4!.��� �( )���,�4 ��  
*��M ��हZ� ह� &� 
���� �Z� �� ��� �� ह� < �#� ���� �!��-M ��ह� �� 	������ 	�
�.���� �4��2 
�� ह�, �� '� �4� �  �ह �ह�� 7�ह�� ह9 � 
� ह��  �� % `�-�� � 7�� 7�
ह�, ह��  
'���  ���� �( 1�� ���� 7�
ह�? ���� �!��-M ��ह� 	�
�.��� ��  
�� �  �! J 
���� 7�ह�� ह�, ,ह 	�
�.��� �( ��(, ��
�� ह��  1�� ���� 7�
ह� < '�
�� �0 
)	�� ,���� �� �	�� ह!�9 �� �  �ह �ह�� 7�ह�� ह9 � 
� ह�( �ह � 7�� 7�
ह� 
� 
1�� ����� '� �!O� �( �!����� ���#�� ह0 < �!V� �4��2 �� � $ 
����� �हD ह�, 
1�2
� �ह�� 	� �4��2 ��  
*��M � $ h � 4��� �हD 4� #$ ह� < �ह�� #,�-�(� .�9 � 
�हD  ह� &� ,ह�� �4��� ह� �  �ह h�� ह� ह� < �#� �4��� �� ��# ���� 	�	�� ह�, �  
ह��  '��� �7�� ���� 7�
ह� < �� $.� �9. 	�. �( #��, �!�
���#��, 	��Z�� )
4 
�#ह2 	� #��, �0� 4�*� 
� �ह�� �!�����2 �� ���-��� �ि.���� ह�, ,ह�� �4��� ह0, 
,ह�� �4��� ह0, ��
�� ������ .�9 � �हD ह� < '���  ���� �( �0�� �!�����2 �� ��� ��, 
�  6�ह2�� �� ��� ह �� �!V� ����� 
� ������ .�9 � ह �� 7�
ह� < )� �0 '� �4� 
�( �	�� ���� 7�ह�� ह9 � 
� ह���� 
�
�.]� �  ����� �� ह�, �  �,-
�v� �
���� ह�, 
6���  �ह� *�� �,@�2 ह �� 
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7�
ह�, ��
� �4��� �4� ���( &� ������ .�9 � ) ���(, �ह�� 	� ����  �_7� 	��, 
���i �� �_7� 	��, �!����� �� �_7� 	��, 4
�� � �_7� 	��, ��
� ,ह 
ह�4!.��� 
	�,�� 7��, �  ���� ह #� < �ह )� �� ���� ह�, �#� � $ ���� '��� � $ M��4� 
�हD 6h���, ���� 
ह�4!.��� ����� ��  
�� ह�( � 
�� ���� 7�
ह� < 6��( ���� �� 
��,�� �ह ह� 
� �4��� �  �4�4 ��'�2 	� ��'�, ��'�� &� ��1� ���� 4� 4�
�� < 
'�
4�� �� �� � 
�� ��, �� �� � 
�� ���� ह�, �#� �0 �ह �ह�� 7�ह�� ह9 � 
� �4��� 
�  �4� 4�
��, ������ .�9 � �(... 

Sir, I have to offer Allama Iqbal with Naya Shiwala to   ��� ������و
":� $#��ں"�''ا���! ��ز   

This august House. Therefore, I prefer to speak for a couple of minutes in 
Urdu language. Janabewala, I think, you understand Urdu-Hindi? 

�ها�
د� �� ه ابہ �M -ہ �Dےوا، اس سہ ں� ��ہ (
 ح�ل ں�

 ڈ �اس )�ر) �:��) �:� اور -ہے �� ہ ا��� (�ہ وہےر ا

�� ��*O ے� اس -هب ںC  هD#� رات�  �اس ے اس %$-ں�ہ ے ا�

���ڈ)�رE� �  �:��) �:��ن سہر ا": �� ٹ� �:#:� اے ��

��ت ��-ےئہ�( �� ذرا س  ��*O  ں  �وں�� ��*O  ،ں 
violence has been rejected as an instrument of 

resolving issues. - ے اور اس�� ��*O  ر� -ں�ہ ے �#Dں �]
�هٹ� گه�  ;ه ;�� اب ے %$ے، %��� ���5 واد -ں�ہ�� هٹ گں�

�� ��*O ں�) ��
�ه اور ا�
دں�ہ نہ  � � ےره س� په  Cں�

ان (
 �O=د �� ا�� �ئ)
� ے �ئےر سہ اور )�ں�ہ ےوئہ ے


ے ا�Bے گں� �#�ه ح�0ت اور بے اس -ں�ہ ےوئہ� ہ و-ں ��ں د
�ب ں ��ے (�نے :� ح= �5 �گ���� ڑ بهے، %��� �.ےوB$ہ  

 ���O�ہ -ہے� ہورہ��- �� �) � ہ، وں�ہ� ه س�تے��رہ (
 ے )
�ٹ� او�� اے س��سD سں��ہ ہ -ں�ہ ےتہ� -هب� ��، %��� ےئہ


ے دل سے ا��ے نںوہانB
� ان %��(�� ��
 د�، ں�ہ  
 نں  

�ن (
-ے نںوه(�) ��)�ڈ ںم ��ه ا��_� �� ہال  � ان  �  

�ر� 

�ا�)'......ا0 ڈاور س;  ......5�
D4  وے ان -ہ  �

�
ر�xڈٹ  ��ہوا اور �ہ ں�ہ ا�:� نں�B ئٹ اس�) 
�، ے  B 

-ہےو�� ہ اس �� ح��ت هے �.ےاس %$  
I pray thatthere is a day when BJP becomes national political party and gives up this 
narrow   religious "shape of things in the minds. I say it not as a Congress mafl but as a 

citizen $% سےاس Dس�� ہ -ہ اور �پ  
 �ے�ٹ� او�� اے س��

�
رس�U -ٹ س��
رہا -ه تےئہ�F مڑےت بہ بے���
 ے  �ر  

� ب�B .�:�� 5�اور ا ��م د�yنڑےا� cross border ہ �� -ے ��*

terrorism�) ��
  �  � ڈٹ ں�=وس"�ن ��ہ اور ہے ں�ہ نہ  

�(��ئہ�_) � -ے  �
�� ،�%�Q ب� (��ل ��Oف  � �_��� ےلہ دو ��ر دن پےن ں(�

  ے -ںاہ �O=د اور وے -ںاہ وے نںوہ ان-� و� �� س��ٹز� 

† Transliteration in Urdu Script. 
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�نٹO� 
� ہ -ےوئہ ے )��تہ��ورزم  "K% ،ه بہ وہ -ہےا �

�ں�ہ ے ��� ��5ے��ورزم سٹ ںاہو� �z� ں اور ���� 
�� 
 ے �=رسے نںوہ ان-ہے ہا �WJڑ بے��ورزم سٹ :"�ن  

� ه  � بں وا%
ےن �#�ہ ��� ذں ��ں� )�ت  �، �=رس
ه � ب

�ن  
 �=رس
ہ  �� -ہ ا��رے نںوہ)�ت  � اور ان": � ں �
�م %�� اور �.ے نںوہ ان-ہے ہ �WJےس� ��ن  ]%� هے 8

� ڑب�
J ہ�- �
س  �رہو�:{ � اور ں�ہ ہے (��ل ��Oف ا�:

�ن س��ر�ہ": �� D�� ت��رجے��رہ -ہے (�ر� ے )J ��ہ وز ،

، ں�ہ ں ��ے را)|ه س�تےر (��ل ��Oف -ٹ ��ا�H ���ے��رہ

� -ہا�� ٹ� اہ �:��ہ �ے نںوہانBہو ��ا }�� ��ن  ": �� 


� ���5 واد� ح� "  ��*O  �� ه ا�
دہے ���� ں ��ں���

���U��O ا%� سں��Bر� ��Mاس ��ن  ": �� � ه  Cے �
� ہ ���ا �-ہے� ہ �ر���ا�� ٹ� اہ �:��ہ� �ه ابہ -ہے �

�� ����ٹ� اے اور �=ت سےئہ(� ���) � %��� -ےئہا�

ا��، ه (
 رد Q*� د-ے �
ر� 4
م نں ��ے )�رے�� -ها�
د

�
س ںاس �:{ ��
J 
�ہ �پ  � ���ہ -ےئہو� ��*O  ں D�ح� 

�� ن�T��� اور )�= بہ اس واX4ے   D�G� �  H) �� ه  

�هb. ے اس �8ح س-اهر-� �� ���5 ں�=وس"�ن ��ہ ہ -ےئہ

 -ہے  � ے اور س�ر� 4
م ا�5 رائہے MJف ��ح
ل ےواد -


� �=رس��": �� ���O��� ��ح;  A ف�O� ل��) �Kے سں� 
�ہ -ہ اس س=ن  
 �ں، ��ہے� ��ا ڑوه� تهم  
 بہ ہ -ںوہ�� ہ

�� ���
� ں ��ے )�رےم  
 اس -ہ، ےئہس� س��  ��  

��ح; ےئہ�A ف�O� ن -؟ (��ل�": �� ه (
  Cے %$ے���  

��ن ��ہ، وں�ہ ےتہ�": �� ہ، %��� ں  ��ں ���  ��  
م  

�
 �ے �پ  � وس�D8 سں ��ے اس %$-ےئہ�  D�
 ہ ا��� ح�
�ہ-� ���ہ �ں��ہ ہ -ںوہ�� ہ� ���
 اس ہ  �� �=رسہ -ےئہ س

��DKں�5# ��� ے سں �=رس
هے �.-ں�ہ ے �:#*�ن ��
  

� ے -ہ �� �=رسںاہ �ہ -ں،  �
ہے ں�ہ����D ن�
وس ٹ� MJف  

� ںيہد%�� ن�B ںاہ جہے۔ د��xر
B ل نٹ
 اور ں�ہ ں�ہ اس�

 ��� ے سے ا�B �=رس-ہے� ہ�5 ٹ� ہ �
 �ہے ہ �=رسںاہو

 �"f�� ��z��ہ، �
 ہے� ���  �"�� � ں ��-ےئہم  
 اس  
�ٹا��� ��
�، ں ��B پڈ ،.�B � �� ںوہ (�ہ و��Zہرونڈو���

�� ،��B5ے نں�ںاہج ہا -ه د
��� ڑ� بڑ  � بں �:#*

� ں�ہ، %��� س� �ر� اس�
ل نں�ہ ے �=رسںاہ، وں�ہ ں):"�

ے نں ��ں ��ے )�رے اس --ں�ہ��
 ے سں �:#*� ،��ت  ( 

� -هےو � �.ہ ے ا�5 رائے نںوہان�� س� �ر� اس�
ل ہ )"

�ہ� ���ں س=ن ��ں �ج ��-ں�{ہو� �� ہ -ںوہ�� ہ ا���  �
� ٹ��ر� ���ہ  H�#E� 
� اب، ہےر� (Oس�و�� 
، ہے��ن ه(

�ص �
جےاس -J D� ہ ہ�� ���ے �=رسہ، �� -ےئہو�� ں )=ل (
���، ں�ڑه پے )Cے �� س; -ںاہ، جںاور س� �ر� اس�
ل �(

� )Cڑهے پہ، �:#*�ن  � )Cڑهے پہ��  � )Cہ)�  D%ہ، د 
�ہ، (
 س;  � ڑهے�=وس"�ن ��وان چہ ہ وہ، ��-ڑهےپBہ و-و 

� 8[ہے� س;  � ه�ج ب�
  �Bا ،uے اس سہ=��F ں�ہ نہ 
� ں��ہ ے %$ے -ے�=وس"� ن )��نہا��، س;  � ٹ�ا��  /�
  

�  -ےئہ�
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���0
ے �=رسہ -ہے ہ ���� ا�5 �
�U �ںاس � =�=) 
 �� ں �

�� دٹ��� اور  ، س�ں�0)
%�
�/ ے ا�=را (� ن-ے�h$ دے �  

�ر� ه �، اب ب) /�
�ہے�  � �K� ہ -ہ �ں�� �� ہ -ںوہ�� ہ
 ......ں، س� �ر� اس�
ل ��ے  
 )=ل د�h$ے�=رس

THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): Soz saheb, will you 
complete within a couple of minutes?... (Interruptions). ..If you do not mind, 
you have to conclude and shorten because the Minister has to go elsewhere. 
...(Interruptions)... 

PROF. SAIFU-UD-DIN SOZ: This cannot be said otherwise. 

����-�-)��, )	 
ह�4!.��� ��  �ह!� � �̀ �!�ि��� ह0, ���9�4�� ह0, �0 )	��  
��T�� �� '� �4� �  �ह 	9J�� 7�ह�� ह9 � 
� ��� �� ����	� �� 	�� �हD ��� ह�, �� 
	 �� �� 
�� �� �ह� ह0 . ���� �M �� )	 
��� �� '���� 
4�� ह� 
� ���9� ह �� 
7�
ह� < �0 '� #,�-�(� �  
]z�9� ���� ह9 �, 
��ह2�� 	 �� �  ह����, �#� '���M 
M��ह� 
��� < �!V� ह � 
�ि���� 
� ,ह ����� ��4 ) �ह� %�, �� 6�ह2�� �ह� %� 

� ह� ���
�@� ��  
*��M 	9�� �! z,� �� � (̀#�, ��
�� 6�� �! z,� �� 
�4�g '����2 
�  �7��� ��  
�� �� � (̀#� < �� �ह 	9J�� 7�ह�� ह9 �, ��� ह�4����4 ��  ह���� �  
���9�4�� ह0, ,� 6h�� 7�� #� – ह����
� �0� 
��� ����� �( ���9� �हD 	�� ह� –�� 
6��� �ह �ह�� 7�ह�� ह9 � 
� ह���� 	�� 34 I1� ह0, �  ��4[�� ������ ��  
�� ह0 
&� �#� '�
��� 	��� � � �  ह� )	 4�*( 
� �#� 
��� )���,�4� �  � $ 
	��ह 4��� ह�, ह��-� ���� ह� �  6���  
�� 6��( ह��-� 1��-1�� 7�� ह� < 6��( �ह ह� 

� ��O�� 4���, M9 � 4���, �x� 4���, ��� 4���, 1� ��, );�-- �;�!
���� �� 
��� 
�M 1�,���� )
4 < '��� ���� ह� 
� � 
�M-  )���,�4� �� �`� �� ���� ह� 
�िO� 6��  ह��-� &� 	��ह 4��� ,��2 ��  ��% )	 '�
��� 	��� � � �� �� �` 
���� ह0 < '�
�� )	�  �� 7.�� �# #�� ह�, 	 �� �� 
�� ���� �� < )� �� 
	 �� 
�z�9 ����� ��  
������ .��� #,�-�(G� �हD ����� ह0 &� �� � # 
�4�g ह �� 
– �ह�� �� �4��� �� ����� 
� ,� 
�4�g ह0, 6�4� 
*��M #�� �� � %�, 4  ��� ��� 
�( �ह� &� ��� �� ��� �( ह� < �V� �M� � ह �� ह� 
�� ,\ ����	� ���-��� �ह�� ह� 

� 	 �� ह �� 7�
ह� < )	��  	�� �,���� ह�, )	��  	�� 	�
�
��� 
,� ह �� 
7�
ह�, �  '� #,�-�(� �� 
4*��� < ,ह�� )���,�4� ��� ह  #� &� 
�4�g � #  �  
�7��� ��  
�� ..( ��
 �� घ-�� )... )	�  1�� M��4� ह �� ह�, 
4� �( )	�  ��ह� 
ह �� ह� 
� 
�4�g � #2 �  ��� 4� ���? '�
�� '� �!O� �( ,ह ���9� ह  
� )	 
)���,�
4�2 �� ���� �
��, )���,�4 �  '� �!O� �� �` �� 6*�
�� ��
�� 
)	�� �ह� �@�� 
�4�g � #2 �  �7��� ��  
�� �� ह �� 7�
ह� < '�
�� 79��� घ��� 
�� 7!�� ह�, �0 )	�  ��4 
4���� 7�ह�� ह9 � 
� )O����-'���� �� )	�  I�,�'� 

��� %�, 
���  �ह 
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�4� % `� �9�� ह!) ह�, '�
�� �0 )	�  ,ह �!���� 7�ह�� ह9 � –“��� 
�,���” < �0 
���� �हD 	�9 �#� < ...( �

��� )... �#� )	 '���� 4( �  	9�� 	�9 �#� &� )	�  
��� ��V ) ���#� 
� ह�( 1�� 7�
ह� < �O����-'���� �� ���i � , 	!���� � , 
�Z�,� � , ���  �ह�, “ �0 �!� � #  �� ��# ) #�� ह9 � < “...( �

��� )... '�
�� 
6��� �ह�, 6� ,\ �ह�, �!V� ��4 �हD ह0 < ...( �

��� )... )	 4�
*�, '��( 1�� 
ह�? I stand for that India...(Interruptions)... together we have to built cutting 

across party lines and rising above political consideration. 

�
� ��
�	� 
�7 �ह 49� I ���i, �#� �9 �!�� � ���� 

���� ���-�42 ��  �!� ह  #� 	!���� 
�	�2 �� ��� �*�� �9�� �!�2 �� ��*� 

���-,-�4� 
�*��� ,�6� �  �� *!4� �� 
��# )��  �0�� )
*� 4�� -ह�� �  J `� 

,�6� �� ,�� J `�, J `�, J �̀ ���� M���� 
	q%� �� �9��2 �( ��V� ह� �9 *94� ह� 

*��-�-,�� �� �!V�  ह� ��Y 4�,�� ह� 
) #�
��� ��  	4H '� ��� 
M� 6h� 4( 


�J`  �  
M� 
��� 4( �1�-�-4 $ 
��� 4( 
�9�� 	�� ह!$ ह� �!�� �� 
4� �� �.�� 
) '� ��� 
�,��� '� 4�� �( ��� 4( 
4!
��� ��  
��%2 �� S� 7� ह  ,  ���% 

4����-�-)���� �� '��� ��� 
��� 4( 
ह� �!�ह 6h��  #��� ���� ,  ��h�-��h� 
���� 	!��
��2 �  �� 	�� �� 
	�� 4( 
�ि\ �� ���
� �� �\2 ��  #�� �( ह� 
:��� ��  ,�
��2 �� �!ि\ ��� �( ह� < 

 

Thank you very much. So, let us sometimes try to rise above party 

consideration ...(Interruptions)... Therefore, speak the truth that can built 

a strong and united India. Thank you. 
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��� ا���! ��ز �����ب This cannot be said otherwise: ��و�) 

�، �پ %�Qن -ہ�
ن داں�ہ �_�� ڑےت بہ بے�=وس"�� ں، 4
�ه �
چہ �ے اس س=ن سے�H سه ��دے �پ -ں، ��ں�ہ� ��� ہ�

�ے� )� جه� به ابہ -ںوہ� �  �� ہ �،ہےرا ه بں�ہ نٹ ��
� 

 ہے د�� ہ ا��رےر �ف د� ا�
ز��O نڈ %�-ں�ہ ہے � ذ �  �ر


ن ہ-���ہ 4� ��
ر�xں ��-ےئہوB ٹ اس 
� ٹر�[�
ٹ  ��  

�ف �Fاہٹا  
 ٹ �
ے نںوہ، (�ںوہ`� -م  ��ہا��، ��K ا

 ںوہ�، (; انه� تہ �_��� ��د � رہر  � وٹوم ���ہ هے�.
 ے گں�ڑ لےس MJف �
ر� 4
ت ے��رزم -ٹم ہ ہا -ها تہ -ےن

4
ت س �
ے%��� اس��:��نں ��دوش ا>( 
� ه بے %$ے -ے  

�ه �
چہ �ں ��-ے گں�ڑل� �� ے� ح�=ر�)�د -ه، ابںوہ�� ہ

ن داے��رہ��4 
 ہ -ں، ح�0ے B$ے  � ��ٹ� اہ، وں�ہ ں (

��ے نں�� ��  �
ن نں  :�� ہ �ے ان سں ��-ہےا ڑه پں�ہ 4
�ہ-� ��� ں�ہ ٹ ا�345 ��س ے��رہ ہ -ںوہ�� ہ�
 ا�=رو) 

- �"�Mانں�ہ ے %$ےس �Bڈ اور ا
� �پ ہ  
 ڈ�� ����  

�ہ -ں�هد�5�� ��
  
� ���5 واد�  :  �Bہ ا �، ہے د�"

� ��U ہ ں اس ��ے %$ے �
 اس -ہےار)�  ��� ہ�  �ار)�  �


ٹ ���ہ -ہے ہ �ں اس ��-ہےF ،�ر�5 د���، ڈ د���، ڈر د��

� ��ه��� د���،  Mت� ��O��
�� �ف  �
��� س، �ر�� ا�*�

��Zہو- ;#W� �ا ڑ لے �Aف ���5 واد سہ نہ -ہے اس  

 � ے -ں وا%
ے د��ہار)� اور ���ہ ان  
 ہ )#5ہے(�س�"
 �پ ے اس %$-ں�ہ ےس�Dڑ� له بے سڈ�� ����  
ڈ �پ انهس�ت

 ��B �% �� ه �ج ب-  �ےا  � ذ �  �نٹ، �
ہے 
 ا�5 �:�


�ٹ�*  
�

ر�xٹ�ٹ اسے �F`�ے� -ٹا ر�B ں�ہس نٹ 
 �"��
گ ��دوش ں�ہ�% �� ںاہ �ں�ہ ںو � (�� ��ہ اور  �  

� -ےQ=ا%D ن� � MJف Z#|  �� ے، ان -ں�ہ ��دوش ہ وہ )"

 هے �.-ں�ہ ں� (�� ��ه� به اور ابہےا، دو )�س (�� رهت


س :Fہا ��ر )�ر -ہ -ہےو�( �� �) �( D4و �) ہ � ہ -ہے�

�ہا ٹ�� ���س  ے، �پ -ں�ہ ��س 4
ا��� ے �پ --ےئہو�

�%��ہ��� دل ٹ�� ��
ر�xےئہوB اس 
 ںاہ و-ا��ه د-ے نٹ (

ےوB$ہ�� ڈه���5 واد�  
�نں اور ��دوش %>( 
 ے -ے  

� گ .......(ے%$  D4ٹنهو� .......(=��F ��  
 ہ�پ  

ہ -ہےو�� ہ �پ  
 راحD ں، دل ��ہےو�� ہB

 ں ��دوش %  


ن ہ وں اس �5# ��ے؟ اس %$ےسUا د� (�ئ��  �پہو -ہ 4


 ے، ���5 واد  
 اس �#5 سے��ڑ (H  � لے سں���5 واد�

ہ� (Gبہ، %��� �پ  � �ےئڑاه ا-ے سڑجB

 ں ��دوش %  

�ہ� ه بے %$ے -ے)<�ن� ���5ے اس %$-ےئہو
� ). ٹنه گہ �

 ��ں، ��ہے��� ���د د0� 
 ے ا4[�ل نہ MQمہ -ںوہ�� ہ �پ  
� تڈ�پ  
 ا��  Uهوا�� 
 ہےوا ہو0 ها بڑوه س=ن تہا (�  

�ہ �پ  
 وں ��ےاس %$� ���
ال-ںوہ�� ہ س�� ��� ں ��-ہ 
� ںوڑه پں�ہس�را نB ).......گ �  D4ٹنهو� .......( �Bا


را پں�پ ا(�زت د�� 
�ت b.ںوڑه �( 
� اور �پ  B ه� ں �
- �K����ں��ہ ہ�(� �
، ہ )�ے ا4[�ل نہ MQم-ےئہ  �  ��

- 

، س;    �
%

ں��''ا، ہ�B
% R ے سں��  ��B� ںوہ�"- 
� گ.......(  D4ا، اس ہ -ے اس نےاس %$)....... �ٹنهو

- D4د نهےا، �.ہو�  -ہے ں�ہ �

Together we have to build India cutting across party lines and rising above 
political consideration. 
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 ہ
�	 *�ال

- Cا ن! ��ہ )�ے اں دوہہس�( 
� �Bنہ� ے �
 ے ��انےوB$ہ )D ے -ں )D  =وے���



 نه )�� ر-ے سںا��� �� اه س�5ے سں )"
ے

 به(�� و(=ل س5  �Qوا � ے� J=ا نها�

 اڑوه ��J د��وح�م  
 چے نں ��ے��� �-
� و�Q چ  �Qنے ���ڑےوها چڑوهوا�:F ے 

Dه�

ر�� � ہے �
 J=ا ہےا ه b.ں ��ںر  

.� ��- و�8  Jه 
� ہر ذرہ �
 ہے د�

 ںا د�ٹ�ر اه پے ��دے�، ��Zت -
C(پںوهڑ 
 ںاد�ٹ، �_/ دو�� مںر �Mد�ه  

� پ�
�ے �=ت سہےو�� ہ� ڑس":( �  دل  


ال  � ���                                          ں )�� د�ں اس د�/ ��ہ�، ا- 

- ���� ے سںوه ���تےد>� هو ا��� ���تہ او
�b� ن� ں اس  �  #� �Mد�ے سںدا�

�ے -ٹ�ر A[ح اہ��B وں N�� ہ� ٹ�ے ��ٹ�ے �

�ر�
ےس�رh� مں 
� �Mد�ے    D�� ں 
� به��"� ب"��
ه� به� �"Bے -ں�� D�B ہے ں 

� ���Dه  � بں )�س�
ےر�� -هد"B� ہے ں �

Thank you very much. So, let us sometimes try to rise above party 
consideration. ...(Interruptions)... Therefore, speak the truth that can build a 
strong and united India. Thank you 
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5.00 P.M. 

THE VICE-CHAIRMAN (SHRIFAU S. NARIMAN): May I take the sense 

of the House? Shall we canclude the debate today? 

SOME HON. MEMBERS: Yes, Sir. 

' 0�	�� (�)
 : 6	���T�v �ह 4�, )� ह� 4�� &� 4!
��� �( z��l� 
)���,�4 �� �ह!� ह� #���� ��.�� 	� 77Y �� �ह� ह0 < 
	J�� 4  4�� �� ���� 
)���,�4 �� K
�� ह�, 
���� ,�ह �� 4�� ��  4  	9,- �:�� ��
=�2 �� �	��  ��� 
#�,�$  ह0 &� ���-��� �� �� �� ��/� �!���� ह!) ह� < 4�� ��  
,��� 	� �� '��� 

,	��� ��� 	`� ह�, ��
�� )� �0 �� T�� ��  	
����� �( ह� �	�� ��� �*�� ह9 � < 

 

�ह 4�, 5 �!��$ �  �� T�� �� 	
,= �9
� 	� ��� ����9
�-����� �ि.�4 
	
��� �(  )���,�4 ह��� ह!) < ह���� �ह�4!� &� ���-  �!�v��X��2 �� % �̀ ह� 	�2 
�( )���,�4�2 �  ��� �� 
4�� < )���,�4� �.�� . ��'/�2, K����2 &� 
,./ �� 
	4�%� �� ��� %� < 6��� 	9�� ������ %� 
� 	
��� �( ि.%� ��� �9X� �  �!���� 
	ह!�7���, ��
�� 6���  �	
,= '��4� 	9�� �हD ह  ���  < ह���� ��.)�.	�0�/. &� 
	�0�.��. ��  ��ह�4!� �,��2 �� �! J ह� vi2 �( 6�ह( 
�^� �( 
��� 
4��, '���  
�� �0 
6� �ह�4!� 
�	�
ह�2 �� �����4� ���� ह9 � < �� T�� �� '� घ��� �� ह���� 4�� ��  
�����, ह���� �!�v� ��2  ��  �����, ह���� �����= ��  ����� �� �`� �+� *`� �� 

4�� ह� &� ,ह �+� ह� 4�� �� �!�v� &� )���,�4 �� < ��� �� �  ���7 ह!$ ह� &� 
�  �!�9� 
��� ह0, 6���  ):�� 	� �ह� �� ���� ह� 
� '� घ��� ��  	�J� 	�
�.��� 
��
�� &� �+��� �( ���-�� �+���-����� ��� �� )���,�4� ��#h� 
�;��4�� ह� 
�+����  �� 
4O�� ह �� ह!� ����	!� �� �� T�� 	ह!�7� < 

 

�ह 4�, )� 4!
��� )���,�4 �� K
�� ह� < '�������� �;�!
��� )���,�4 �  
�` �� 
���� /( ��� �� ��� �� �ह� ह� < �� T�� �� घ��� ��  4  
4� ��4 ह� ��4� �( 

,./ � ह!�, 
���( 50 �� �
:� � #2 �� �Z� ह!$ &� ���`  घ��� ह!� < 6� ��� 
���� $#� �( ��-8 4��2 �� ��h� 7� �ह� %� < ��h� �� ���� T��� )���,�4 �� 
��/ 7�� #�� < )���,�4 ��  �`-�9� �� 
,��� 
�� 
�ह� 
,��� �� ���
� �� ��� 
�हD ह  ���� < �0 
,+, ��  
,�
�� 4��2 �� T��� '� ��� �� ��/ *D7�� 7�ह�� ह9 � 

� )���,�4 ��  
�� 4 ह�� ��	4�� �हD ह  ����, ���� �:�� ��=� �� �� ���� $#� �( 
�	�� ,\z� �( �ह� #�� ह� 
� �� T�� &� ��4� �( ���� �हD 
��� �� ���� < ��� 
���� �( )���,�4 ��  
�� � $ .%�� �हD ह� < '� ���� �( 
	� ��� 79� ����
� �हD 
7� ���� < )���,�4 )���,�4 ह�, ,ह ��9���-  �( ह , 7�ह� ��4� �(, 7�ह� .	�� �(, 
7�ह� 
�� �( �� 
/� ह���� ���4 	� �� �� T�� ��  	
,= 	
��� �( < ��4� �( ह��� ��  
��4 ���� 4!
��� �� ���( 	�
�.��� �� ��/ �� �ह� ह0 &� ,ह�� ��  )���,�4� 
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�
�vi 
�
,� �� ��/ �� �ह� ह0, ��
�� 1�� �ह ���
�� �हD ह� 
� 	ि+7�� 4��2 ��  
�����= ���, �
:���2 �� 4!ह�$ 4��� ह0, 
���� ��� ,ह�� 	ह�� �� ���� 7�
ह� %�, 
�� ह���� ���4 	� ह��� ह!), �v�:�� 	� ह��� ह!), ह��� �� �� 4�#�ह 	� 
ह��� ह!),7���-�-���/ 	� ह��� ह!) &� �� T�� �� 	
,= �9
� 	� ह��� ह!) 
? '� �,�� 	� �0 4�� ��  � #2 �  ����4�
�� �4��, ���� �*�� ��  
�� �:�$ 4��� 
7�ह�� ह9 � < 4�� �� ���� �� 
�� ��ह� &� ����4�
�� �4��, ��  ��% '� घ��� �  
����� 
��� ह�, 6��� ��ह4 ��  	�� &� ��ह4 ��  ��4� ����4�
�� ����2 �  ��� 
���� 7�
ह� < घ��� ��  �!��� ��4 �:�� ��=� �� �� ���� ��@�2 �  ����4�
�� ,���,�i 
���� �*�� ��  
�� ���-  �� 
4�� < �9	�� �� 7���	�-� 
B��� � 
��� �� �� �� 
'��� �`� 
,� : 
��� &� '� 	� �	�� �7�� ���$ < �T� �4�� &� ���.%�� �( 
�! J घ���L� �  J `�� 	9�� 4�� �( ���
� &� z�,.%� ��� �ह� < ���
��� &� 
���� 
�( �� )���,�4� ह��� ह!� %�, �  ,ह�� ��  ��� ��#
��2 ��, ,ह�� �� ��� 	 
�
��� 
	�X��2 �� 
���� )���,�4 �� 
,� : 
��� %� < '��� ह� �हD, �िO� 
��� �� 
	 
�
��� 	�X� �� '��� �����
���i �हD 
��� %�, '��� �����
�� ��� ���� �� 
� 
�� �हD �� %�, ��
�� ह���� �ह�� �! J ����4�
�� 4�2 ��  ����L� �� �� T�� 
	
��� �( ���� 6a��� ��gi ����  � #2 �( ����4�
�� ��-�!��, 	�4� ���� �� 
� 
�� ��, ��
�� ,� ������ �हD ह!� < �! J �����
�� 4�2 �� 6 &� 7  �!��$ �  

,
��� ��@�2 �( ��4 �� )� �� �� �����
�� ��� 6h��� �� � 
�� �� < I�� 
	
�ि.%
� �(, �ह�� �� ��% 
���� 	
�ि.%
� �� ����� ���� �� �[�� %�, ,� � # 
ि.%
� ��  �����
���i �� ��� �हD )� < ��
�� ���� �� '� ��4 �  ���� 
4�� 
&� �
:���� ��@�2 �( �� ��,� ������ �ह� < �T� �4�� ��  '�4Z� 
��� �( 
����4�
�� ,���,�i  ...(�

���)...(��
 �� घ-��) < 

THE VICE-CHAIRMAN (SHRIFALIS. NARIMAN): You have to conclude 

now. 

' 0�	�� (�)
 : �� ��
��� �� < '��� � 
�� ह!$ < '�4Z� &� ���.%�� ��  
�! J '���2 �  J `��, 1�2
� ,ह��  ����4�
�� घ��� घ��, ��
�� ��� �#ह ���
� 
&� z�,.%� ��� �ह� < '� '���2 �( 
	J�� �! J ��� �� �  ����4�
�� ���, 7� 
�ह� %� 6��� '��( )# �( घ� ����� �� ��� �� 
4�� < 6	���T�v ��, �0 )� )	 
��  ��T�� �� ��� 	 
�
��� 	��5� �� ����i-�� �  J `�� ��n] ��  
ह� �( ��% 

���� )���,�4 �� �`�� &� ����4�
�� �4��, ���� �*�� �� �	�� ���� ह9 � < 
)'�, ह� ��� ����� ��( 
� )���,�4 ��  ��% '� �`�$ �( ह� ��� :�-, ��
�, 
��@� ��  ��4��, �  J `�� ��%-��% )#� ��(#� < :��,�4 <| 

THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): There are two more 

speakers. Mr. Azmi and Mr. Sharad Joshi. You have to speak in a capsule form. 

����� ��.�� *
��� (6a���7�) : 6l���T�v ��, '� � #2 �� ह �� ��  ��4 )	 
77Y ��1�� �� 4�
�� &� 
�
�.�� �� 
�l��$ �� ��� 4�
�� <!  
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THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): He has a business 

in the other House. 

����� ��.�� *
��� : ��, �� '�हD �� 
����� ह� ह���� �ह�� < 

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V PATIL): I have 

two matters in the other House and one matter in this House. 

����� ��.�� *
��� : ��, ह���� ���� ��  
�� '��  )�� 
ह ह� ह���� �ह�� < 

SHRI ABU ASIM AZMI (Uttar Pradesh): Thank you very much that you have 
given me an opportunity. 4�� �( ह�� ह� �( ह!� �� T�� ह��� ��  ��4�- �( ���� 	�� 
�� )���,�4 �� �8�� घ���L� &� )���,�4� ���-,�'�2 ��  ���i 6q	�� ि.%
� ��  
����: �( ह  �ह� 77Y �( )	��  �!V� � ��� 
4��, '���  
�� �ह!�-�ह!� �!
��� < �0 �ह!� 
4�� �� ��h� �	�� ���� �� '����� �� �ह� %� 
� ���� ���� �� )�#� < �0�� �ह!� ���� 
,\�L� �  �!�� &� �!V� ���  ह��� ) �ह� %� < '� ��/ ��  ��h� � # �� �ह ��� �� 
�ह� ह0 
� ह�( �	�� 	��5 ��'� �� 6h�� ��� ���� 7�
ह� < 6	���T�v ��, �0 
)	�  ���S�  
� �  ��
	� 
4�� #�� ह�, )� 4�� �( 4  ��ह ��  )���,�4 �� *��� 
ह� < �� ��� ���-� )���,�4 ह� < 49��� �!O�2  �� ह���� �!O� �( �  ����
�.� ) �ह� ह0, 
6��� *��� 	�4� ह  �ह� ह� < ��
�� '���  ��%-��% '� �!O� �( �ह�� ,��� ,� � # �  
)	� �( �/��( /� �� �ह� ह0, 6��� )���,�4 6��� �� �हD ह�, 6�हD ��  ����� ह� < 
�#� )� '� �!O� �( �^�	�
%�2 ��, 
�� ��ह �� �ह4!.��� �( �ह�� ,��� ��� �� ` 
�!�����2 ��  ��% ��
4� &� �ि.�4 ��  ��� 	�, 6�ह( ���-��� 	�
�.���� �� �ह 
4��� ह0,��
�� �� �!����� ह �� ��  ���� �0 )	�  ���S�  
� : 

“�4� �( 4Z`�� ���� �ह9 $��� ,��� ह�, 
�#� ��
�� ��V�� ह� 
� 	�
�.��� ,��� ह� < 
�हD �� J `�� �	�� ��D �हD ����  
ह�( �!���� ह� 4!
��� ह� ह� �हD ���� < 
6� �!ह�
��2 �� �_J� �  �� 	��4� ह0  

���� ह �� ह0 ��
�� �हD �हD ���� <  

 

�ह �!O� 1947 �( )��4 ह!) < 6���  ��4 '� �!O� �( ��
��� 	� 
�� ��ह �� 
ह��� ह �� �#�, 6��� )���,�4 �  �ह!� ���,� 
��� < ,�'� 7������ ��, ,� � # �  
49��� �!O�2 ��  ह0, ,� 
ह�4!.��� �( ��� �#�� ��h� ह0 
� '��� �हD �� ह�( I�� )	�� 
l,�'�� 
�� ��� 
���� ह� 6���  ��4� घ!��� 6��� /��4� 6h� �(, �ह 
�O�! � �7 
ह� < #!���� �( ]�� �  ��� 
4�� #��, 6��( �.�� � # ���, ��
�� '� � #2 �� 6� 
I1�� �� 
��1�� �� 
4�� < '�1,�
� ह!$ �हD &� 6� � #2 ��, �  ह!�9 �� �( ��h� ह!� 
%� I1�� �� 
��1�� �� 
4�� < I1�� �� 
��1�� �( 4  �� ��� ह��� � #2 �  ��� 

4�� < 
��
�� ���2 �� ��	 
��� #�� < ,ह 	!
�� .���� #$, 6�� �44 �हD 
��� < 
	!
�� �� 6���  ��% '���/ �हD 
��� &� )� ि.%
� 
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�ह ह� 
� �!��� � �- �� �ह 
4�� ह� 
� �!�4�( #!���� �( �� 7��L, �ह���n] �( 
7��L < �#� 6� 
��
�� ���2 ��  ��$, 6���  	
�, 6���  
�+��4�� �  � $ 
)���,�4�, �  �ह4!.��� �( ��� �#�� ��h� ह�, ,ह �हD � �हD �� 6���  ��	�-  �( ) 
���� ह� �  ���� ��
�� 
� �� 	!
�� &� ह!�9 �� �44 �हD ���� �  ,ह z�ि\ �हD 
� �हD �� �[� �44 �� ���� ह�, 
���� ,�ह �� �ह4!.��� �( )���,�4 �8 �ह� ह� < �0 
�ह�� 7�ह�� ह9 � 
� : 
 

ह!�9 �� 1�� �� #�, �� �!;ह( �ह �� �हD ���9�, 
ह!�9 ��  ��ह�  #!��� �� 
ह/��� �� �� ह �� ह� <  
���� ����/ �
4�2 
��ह2�� �� ह� �!O����, 
 ���� ����/ �� 	9J  
ह/�� �� �� ह �� ह� <  

 

��, �	�� 	��5 �� �0 	ह�� )4�� � � �ह� ह9 � < ���� ��� ��� ���� ह� 1�2
� ��� 
�  �0  4 -��� 
��� ह� � �� ह9 � < 

Thank you very much that you have given me: 

 
=��F � ں �hBات ��-ہے )�%�� سC ہ، �ںا %�ٹ� اہ 

�، اس ��ٹ�B �
گ ��ںر��  
 (Mد�% �، %��� ان  � ے اس

 ���
��
ں�ہو�� نہاB
� ر� ا���O ے نں %  �O��اس ا 

�
ا��� - �د���� نہ ا� �
ں�ہو�B

 ے نں اور ان %) ،

�� D�
� ر� ا���O  �د��هے تےوئہ ٹ�ے )�ںح�  �O��ا - 

�ے���O -ا� �O��ہ ��� ے دو سں ر� ا
B

 (Mد��ںزار %  - 

��B �� ر��  �  
���، اسٹ �
%�� اسہ و-)#_�� )�B �O�ے 
�ف نه س�تے اس -ے �
%�� ن- �#�ں�ہ�=د ن`�� اور ں�ہ ا�  

� D%�
رہ -ہے ہ�ج ح  H��fہہ -ے نٹ س � ے �_=مہ -ہے د�
�
  ا�B اس )#- �Mؤںر ��ٹاراشہ �M� Dؤ، مں�hBات ���( ��_

� ���5 ہ ر�Dے �"�، اس -ےا��، اس  -ه بے-�
  
 دار  

 
�ئں�=وس"�ن ��ہواد�، (K% -� ہ نں�ہ -ہ، وہےا ٹ� )�ے �
�ے اس -ے سں�ہ-� -�fb ں ����ہے �(���) ��_� 
 (; ہ -ے �


 وں�ہ�
%�� اور ح�
�D �=د ن� � ے سں�ہ -ہ نں�ہ ��ص -ہ  ��
 ���5 ں�=وس"�ن ��ہ ے سہ، (�  � وجہے %�"� ے�wور �=د ل

�ہ -ں ��-ہےا ہ رڑهواد ب� ��  -ںوہ�� ہ
�  �وگ�  D�

مں�ہ� نه بہ �ں�ه، (; Rےح�#E�  

��D  ��ہح_
ق اTح �  �O#B ہ ےل � ہےو�


ے����=A فMے نںوہ (�ں اس ��ہے  ��W#س  

��D  ��ه �
چے اسMف سے���Tہ ےو ح � ہےو�

† Transliteration in Urdu Script. 
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 � د�/ ��An opportunity: ":ا.� ��د��''*�� ا-� �	,+ ا���� 

�ر س� ��� س�=رب� -��� ��� ا�
د�وئ� �� ���ح�ل � � � س�*

�ؤ���� گ�����5 واد  � ب��
� � اور ���5 واد�  �روا��  

� b[�=�وج  D%���ور� � ��� ��=ا ح� � �� �.� �پ ن�� ���

�%
 �ت د�� س� ب� ��-�ت �����ت ب� ب� %$�س - د��، ا�)

��ر  �ر��)z"��ر�  � ا( ��ر�  ; �ا -�ا ت�ا ا��( ���� 

���ئB -�� � ب��  
 س�� اور �.� و4"�ؤ�ب س�ر� ب� ن� �

� �ر�:��ت  �ر�� �� %
گ ب��� )�� اس �8ح --��� ت�( �� 

���- � ���ر��� ���� ا�� س� ا��� �� -�ئ�  � )�ت   �

��ادا �"� �اپ س;� ،��دو���/ ("( 
ا�5 � (
 � -� �پ  

 ��B � - �� � ���5 واد  � ��WJ دو �8ح -�، �ج د�/ ����د�

5# ���ر� � س� �#�
� دوس�-��ر ���5 واد �ا�5  �اس )�ر� 

��� 
 -��ا �ور� ��=ا � ��WJ، ان س��� �� �ر���ورس� (


گ (
 � و� وال�ن� ر� اس �5# ��� س�ت� س�ت�%��� اس -% 

�� �������T�  H �، ان  � ���5 واد ان س��� ���Mر� پ� 

ر � -� ا�B �ج اس �5# ��-�� )�ا)� � -���، ان�� ���ن

D���
 � )��  �و� وال�ن� ر��=وس"�ن ��� �، (� �8ح س� ن��


���م ��، ان� ��=ر اور �:h= -� س�ت� -��:#*� ���;  � �

� ب� ;��": �� ��- ���D�ن ��� � د� �ون�، %��� ا�5 �:#*

�ط�-� ���ؤ� �"( 
 -� -� �پ  

� ��و ا�*�ن وا0 ��� س�را ل� دو�)=ن �

.b t�� �K�� ��ن وا0 � -���": �� �� 

�ت��� ن�  � ا��� ز���و�� چ� ب���-) � 

���� ��M( �� ��� ے(�ت ���� ن�م � د


 ��� اچ� س�ا(�و�ان م� �=��� � ��� 

�ت���، %��� ن��� �وت����ر ) � 

�� 5#� 1947� � )E= اس �5# ��� اس --وا� �زاد � ء �

 ���5 واد  
 �، اس س� %��ون� � ���اD�#4 �� (� �8ح س


گ (
 دوس�� وا�� ���� ��� س�، و-اوا ���Mت ب�ب% � 


�ئ��=وس"�ن ��� �، و��� � -��#�K% -�� ��( ��� ���- � 

- �
ا������� � ب���ان  � �:�� �م � � (� س� �� (�ئ� ا�:

 � �ئس� ا�=ر گ�ان -

† Transliteration in Urdu Script. 
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THE VICE-CHAIRMAN (SHRI FALIS. NARIMAN): But your name was 

not put in by the Chairman. {Interruptions) Sorry, not as a matter of right. 

{Interruptions) Please conclude. 

�� �/� 7��� 7���: ��, �0 )	�  ��� 49� 
� )� �� �  �Z�9 ह�, �ह �� T�� 
�� ह� &� )	�  �  '� �� T�� ��  �Z�9 	� 6a� �4�� ����� �  �:�$ 4��� 7�
ह�, 
��
�K�� ����� 7�
ह� ,ह�� ��  �!R���=� �!���� ��ह ��4, �� �  < ��� ह���� 
�B �� 
� � �ह� %�, ह����
� ���� �_J� 
���� ,��� ह0, �� 
���� ह0 �  ��� �_J� ���( ���� ह0, 
��
�� �ह�� ह0, ���� �� ��� ह�: 

� हc�� ���� ,��2 �( V#`� ��� 4��� ह� 


����� 4 .�� �� �` �( ��� ��� 4��� ह� < 

��, ,� *9� ��� ���� ह0, ��
�� )� I�� �#� 
� ���� )���,�
4�2 �� 
'��� ��� ह!$ %�, �हD � �हD '��  ���9� %� 
� ,� )���,�4� �ह�� �� )�, �� �� 
)� &� 6� ,\ � $ ��h� �हD %� &� 	!
�� ,��2 �  J! ^� 
�� #$ %� < '� ��ह �� 
���� ���� ह0, ���� '��  �� ���9� %� < '�
�� �0 �ह�� 7�ह��ह9� 
� �#� '��� ���� 
���( ��� �� �(, �  6���  ��4 �� �� �� )���,�4� ,ह�� �� ��4� �हD #��, ��� 
)���,�4� ���� #� < �0 �  �9	�� �� 7���	�-� �   &� ह���� ह � 
�
�.�� ह0,'��� 
.����(� % `� �� ��� 
�ह��� ,��	��� �� �� 
����-�!��� ह� 
� 
�1� 
��� �( 
�l� 
%� < �0 �  '��� �ह9�#� 
� �#� ��l� %� &� )	�� ,�ह�� 	� �7� 
���, �  1992 �( �ह� 

4O�� �( 
���� ����� %� ? 6� ,\ 
4O�� �( )	�� ����� %� &� ���� 4!
��� 
�  ���� %� ! 
� 6 
4���� �  ह��� ह �� ,��� ह� &� �ह �!��$ �� ह��� �  
��� �  
	�� ह� �हD  %�, ��
�� 4 
4���� �  ह���� ���� �!���� ��ह ��4, �� )�� �ह #� 
%� < �0 � �̀ �4� �� �ह �ह�� 7�ह�� ह9 � 
� ह���� �  .��� ह � 
�
�.�� ��ह� �ह �ह� ह0 

� ��l� %�,�  
�l� ह �� ��  ��4 
�� ��ह �� ह���� 	!
�� ,��2 �� ,ह�� 	� 
)���,�
4�2 �  ��� 
#����, 6��� ������ �  4��� 7�
ह� < �� 6 
4���� �  ,ह�� 
	� �  �! J ह!), 6� ��� �  ह���� ����� �हD %� &� 6� 
4� ����� �ि.�4 � ` 
4� #$ < �#� '� �!O� �( ���� �`� )���,�4 � $ ह!), �  ,ह ���� 	ह�� �� ह!) 
%�, �� #��:��� �  ���� #�� %� &� 49��� ���� �`� )���,�4 '� �!O� �( �� ह!) 
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4���� �  ����� �ि.�4 �  � ` 
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�� �!���� ��ह ��4, �� 30 �\9 ��, 1990 �  ,ह�� %�, �� �� ��*2 � # )� %�, 
��
�� 6� ,\ �� 6�ह2�� �ह!� �h � �4� 6h��� %� &� �^�	�%� ���� #� %� < 
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THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Please conclude now. 
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��� &� � �9�#� < ��� ह���� �� ����	� ��  ���� �� �� 
�ह� %�-“Symbol of faith generates sentiments”. �(���(G� �  ह���� �� ह0, 20 �� ` 
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THE VICE-CHAIRMAN (SHRI FALI S. NARIMAN): Now, Shri Sharad 

Anantrao Joshi. Something short and eloquent. 

SHRI SHARAD ANANTRAO JOSHI: I am going to be the last speaker 
from the floor on this debate, and you have given me that honour. So, I will 
try to wrap it up in less than 3-4 sentences. 

I find, to my great sorrow, that everybody in this House is a kind of 

advocate of terrorist. There are some people who find themselves culturally 

and technically incapable of controlling terrorism, and, therefore, they are 

finding new philosophies to justify that. We have people who are economic 

terrorists and, therefore, make excuses out of economic injustices 

Somebody would quote Iraq in order to kill me here on the road. The one 

principle that I enunciated earlier is that there is no justification for terrorism 

You cannot kill me because your grandmother kept you starving for the 

whole day. That is the basic principle. No injustice, no hardship can justify 

terrorism. On this side, we have people who justify economic terrorism, 

there are people who justify communal terrorism and there is a very thin 

veneer of secularism, which covers the UPA with a cloak that it is. 

SHRI SHIVRAJ V. PATH: Sir, the debate has been very fruitful. Mr. 
Jaswant Singh initiated the debate. While going, he wrote me a letter that 
he had to attend some meeting and he would come here to attend the 
reply tomorrow. Probably, he was under the impression that the reply 
would be given tomorrow But, then, I had said that if he had to go, he 
could go. I shall have to reply today. I did not tell him this thing. But I said 
that he could go. 

He initiated the debate and made some points, which were really very 

important, those points are going to help us to understand as to why 

terrorism is there in our country and in other parts of the world I have 

absolutely no difficulty in understanding and appreciating the first part of 

his statement When he came to the second part, as a leader of the 

Opposition, he might have thought that, probably, he had to taks some 

objection to some things and complain, probably, and he make some 

remarks. I am likely to reply to some of the remarks which he has made. 

Mr. Shankar Roy Chowdhury is not here. When he started speaking, I 

was not here. I was in my Chamber, but I was listening to his speech, 

and I was very keen to understand the points which he was making. I 

must say that whatever he has said is very relevant to the situation.   

He 
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understands the situation, and he understands the manner in which the 
situation has to be handled. He is not here, but I would like to say, all the 
points, which he has made, are acceptable to the Government. In fact, on 
some of the points, we have already started taking action. 

[MR. DEPUTY CHAIRMAN in the Chair] 

While replying to this debate, Sir, I will seek the indulgence of this 

House when I give the facts and figures relating to the law and order situation 

in Jammu and Kashmir, in the North Eastern States and in the States 

which are affected by the naxalite activities. 

The second point I would like to make, in reply is, according to my 

understanding, why there is terrorism in our country or, maybe, in some 

parts of the country. 

The third point, which I would like to make is, what the policy of the 

Government of India is. I would also refer the policy followed by the NDA 

Government. The parties may change, but the Government continues. 

So, where is the relationship between the two? I may be allowed to say 

about that also. Then, what else are we trying to do in order to contain the 

terrorist activities in our country? What is the situation in Jammu and 

Kashmir, Sir? Let the statistics, the figures speak for themselves. I am 

not going to burden this House with many facts and figures. I will just give 

only a few facts and figures. The number of incidents this year has come 

down by 26 per cent, as compared to the period last year. It has come 

down by 26 per cent. I am not talking about infiltration. Infiltration has 

come down by more than 67 per cent. I am not talking about that. I am 

talking about the number of incidents. It has come down by 26 per cent. 

Number of civilian casualties has come down by 28 per cent. Number of 

casulties of security persons has come down by 33 per cent, and the 

umber of casualties of terrorists has also come down by 6 per cent. Sir, 

these figures should convince us that the situation in Jammu and Kashmir 

is improving. We are not saying that it is totally under control. We are not 

saying that incidents are not taking place in Jammu and Kashmir. Car 

bombs have been used and people have lost their lives, and some other 

incidents have also happended there and they have been very widely 

publicised. The point I am trying to make with respect to Jammu and 

Kashmir is that the situation has improved, and has improved by these 

percentages. Now, I will come to North-East. 
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�� >������� : �ह 	�X����(� ह�, )	 ��9�	�	� ��  .����(� �� ��� �� �ह� ह0 ? 

SHRISHIVRAJ V. PAUL: In think, I am not making a political statement 

here. If you want to make it a political debate, I will take my seat. I am 

giving you the statistics. It is for you to accept it or reject it. I am making 

this statement on the floor of the House and not in the media. 

�� >������� : 4�
*�, 	�X����(� �( �� 
�
�.�� .����(� 4��� ह0, �� 6��� �� 
�! J ����,��� ह �� ह�, )	 �*��� �� ��� �� �ह� ह0 <(�

���)... )	 ��h ��'� < 

SHRI SHIVRAJ V. PATIL: Sir, as far as the North-Eastern States are 

concerned, Mr. Jaswant Singh spoke about Assam, Nagaland and Manipur. 

He did not speak about Mizoram, Meghalaya and Arunachal Pradesh. The 

situation in Mizoram, Meghalaya and Arunachal Pradesh is really very 

good. The situation in Nagaland is also very good. The situation in Assam 

is not that good, but, in Assam also, there is some improvement but 

situation in Manipur has not been good That is a fact. I am giving the 

statistics I will not go into each and every State and give the statistics. I 

will give the statistics of ill these States together. Now, the number of 

incidents has gone up by two per cent, and why this percentage has gone 

up by 2 per cent because in Assam, the number of incidents has increased 

and in Manipur also the number of incidents has gone up. In Assam, the 

incidents have taken place, but they have taken place at places where 

human beings were not there, the property was not attacked, the incidents 

have taken place, but the damage is less. Now, the number of extremists 

killed has come down by 16 per cent. The number of security forces 

personnel killed has come down by 49 per cent and the number of civilians 

killed has come down by 25 per cent. So, here also, Sir, the number of 

incidents has gone up but the persons killed, the forces killed, the civilians 

killed have come down by 16 per cent, 49 per cent and 26 per cent. Sir, 

should we not say that the situation in the North-Eastern States also has 
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improved on the basis of these statistics? Again, I am saying, it does not 

mean that nothing is happening there which is causing us some concern. 

Yes, there are things happening which do cause concern to us, and yet if 

you take the totality of the situation in the North-Eastem States on the 

basis of these facts, we have every reason to come to the conclusion that 

the situation in the North-Eastern States has also improved. 

Sir, now I come to the Naxalite States. Now, here also which are the 
States which are affected by Naxalism? They are Andhra Pradesh, Bihar, 
Chhattisgarh, Jharkhand, Madhya Pradesh, Maharashtra, Orissa, Uttar 
Pradesh and West Bengal. These are the States which are affected by 
Naxal movements, and what is the situation in Naxal movements? In Andhra 
Pradesh, the number of incidents and number of deaths have gone up. In 
Andhra Pradesh, last year, the number of incidents was 275. This has 
gone up, and it has come to 344. There were 72 deaths. It has gone up by 
139. The situation in Andhra Pradesh has not improved. Now, the situation 
in Bihar has improved. The number of incidents last year was 189. This 
year, it is 112. The number of deaths last year was 86; it has come down 
to 48. In Chhattisgarh, the situation has improved very well. The number of 
incidents last year was 230; this year it is 196. The deaths have gone up. 
The number of incidents has come down, but the deaths have gone up. 
Last year, the deaths were 41, this year it is 50. 

SHRIMATI SUSHMA SWARAJ: Sir, I would like to seek just one 
clarification. When you say. 'this year', does it mean these seven months? 

SHRI SHIVRAJ V. PATIL: Yes; it is the corresponding period. 

SHRIMATI SUSHMA SWARAJ: Okay. 

SHRI SHIVRAJ V. PATIL: Now, the situation In Jharkhand has improved. 

Last year, the number of incidents was 214; this year, it is 153. The number 

of deaths last year was 99, this year it is 47. The situation has improved. 

But in Madhya Pradesh, the situation has deteriorated. Last year, the 

number of incidents was four, this year it has gone up to 15. The number of 

deaths last year was only one; this year, it has gone up to two. That is 

controllable. In Maharahstra, the situation this year has deteriorated. The 

number of incidents was 44 last year; this year it is 45. The number of 

deaths last year was seven; this year it is 35. In Orissa, the situation has 

improved. The number of incidents was 28 last year; it is 26 this year. The 

number of deaths last year was seven; this year it is one. 
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SHIR C. RAMACHANDRAIAH: Sir, do these figures pertain to naxalite 

activities? 

SHRI SHIVRAJ V. PATH: Yes. 

SHRI C. RAMACHANDRAIAH: Sir, I would beg to deffer here. The 

reply that was given in the morning... 

SHRI SHIVRAJ V. PATH: Please, allow me to complete. 

SHRI C. RAMACHANDRAIAH: Sir, I do not mean to disturb you, but... 

SHRI SHIVRAJ V PATIL: If you get up like this every time, I would get 

disturbed . you may write down the question and ask me in the end. I 

would try to reply the question. 

MR. DEPUTY CHAIRMAN: Please, allow him to complete. You may 

seek clarifications afterwards. 

SHRI SHIVRAJ V. PATIL : Now, in Uttar Pradesh, the situation has 

improved. Last year, the number of incident was 4; this year, it is 3. Now, 

last year, the number of deaths was 5; this year, it is nil. In West Bengal, 

the situation has improved. The number of incidents was 4 last year; this 

year also it is four. The number of deaths last year was eight; the number 

of deaths this year is only one. 

So, if you take the sum total of these figures of all the States, you come 

to the conclusion that the number of incidents has gone up, but the number 

of killings of civilians, the police and the other has come down. So, here 

also, there is a slight improvement. The improvement in the naxalite-

infested States in not as marked as the improvement in Jammu & Kashmir 

and the Northen-Eastem States. Here again, I would like to say that in 

Andhra Pradesh , the situation was very good till the time the talks were 

going on. The movement the talks came to an end, the situation changed. 

The number of incident increased and also the number of killing increased. 

The situation there had changed. Now, this fact has to be borne in mind 

by us to understand whether talks could be effective or not, and to what 

extent they could be effective. 

SHRI C. RAMACHANDRAIAH: Sir, the killings were reduced only during 

the time of talks. 
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MR. DEPUTY CHAIRMAN: That is what the hon. Minister is saying. 

SHRI JESUDASU SEELAM (Andhra Pradesh): That is what the hon. 

Minister is saying. 

SHRI C. RAMACHANDRAIAH: No, Sir. He talked about the extent to 

which the talks would be effective...(Interruptions)... For three months, 

talks were held... (Interruption)... During those three months, there was a 

declaration that neither the police should kill, nor the naxalites should 

kill... (Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, we shall take it up 
later. 

SHRI C. RAMACHANDRAIAH. No, Sir. We are experiencing it. 

SHRI SHIVRAJ V. PATIL: I would reply to that question when I conclude 

my speech. You may write it down and ask me later.. 

So, Sir, this is the situation. Now, in view of this situation, should we 

say that the law and order situation has deteriorated? I am not taking the 

credit for it; I cannot. If the credit has to be given, it has to be given to the 

people who were actually working on the field—the State Police, the 

Paramilitary forces and the Army, who were working on the borders—and 

the policy, which is adopted by the Government of India. I am not saying 

that this is the policy of UPA Government alone. I have said at the beginning 

itself that it is a continuation of the policy. If you cannot take the credit for 

that also, I cannot help it. I am not saying that something very new has 

been done and things are happening. Probably, we are implementing 

something new, some new angles have been added to the policy, and yet, 

the existing policy has been properly implemented and used and the result 

is this. 

Now, in view of these facts, is it correct all the time to go out and say 

that the situation is deteriorating, that the law and order situation is 

deteriorating? What is the result of this? The effect of taking this kind of 

stand is that it is creating terror in the minds of the people. If, together you 

all say, that this is what is happening, that there is not even an iota of law 

and order existing in Delhi, in Mumbai, in this city and that, and if you 

keep on saying that everybody's life and limb and property is in danger, if 

you are saying that these killings are happening, what is the result of all 
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this? The ordinary man who is doing his day-to-day activities; who has no 

mind to apply his mind will say that these leaders are saying this thing, 

hence it must be correct, and the result is that the terror is created; the 

fear is created; the fear psychology is generated in the minds of the ordinary 

citizens of the country. Should we take the share of this responsibility or 

not? Those who are taking the guns and terrifying the people, certainly 

they are not. But when we, ourselves, also take this stand and without 

assessing situation correctly, when we do not know the actual facts, or, 

when we know the actual facts, but for political reasons, and when we 

know actual facts to malign others, if we keep on saying this thing, is it 

correct? Now, I complain against the State Government, the State 

Government complains against the Central Government, the ruling party 

complains against the Opposition party, the Opposition party complains 

against the ruling party, this kind of situation shall not really help us. My 

request is: we, who are sitting here, can contribute towards maintaining 

law and order and providing security to the country in the best possible 

manner by taking correct steps. Don't spare the Ministers, or the 

Government, or the officers if they commit mistakes. But don't blame 

them when they cannot be blamed. Don't use your ingenuity just to find 

negative points and project them in such a fashion that the fear psychosis 

is generated. That is my request. 

Sir, one of the points which has been made is that there is no policy 

that the Government of India is having or following or implementing in order 

to contain the terrorist activities in the country. Is this correct? I have not 

once but many times explained the policy which the Government of India 

is following. I would today also like to explain what is the policy the 

Government of India is following. I would request the hon. Members to 

study that policy of ours and guide us. Correct our mistakes and tell us 

where the modifications are required, and we will be ready and willing, if 

convinced, to adopt your suggestions. But don't say that we don't have the 

policy. If you have not tried to understand what is the policy, that is a 

different thing. But having understood our policy, if you keep on saying 

that there is no policy, that is not acceptable, and having understood the 

policy if you have anything else to suggest, we are open and we will 

accept your suggestions and incorporate your suggestions in our policy. 

Today only, Sir, we discussed one of the issues. People may have different 

views on that issue. Today, in the Qeustion Hour, the first question related 
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to surrender and rehabilitation. This is a policy; it is a part of Government of India's 

policy to encourage surrenders and rehabilitate the people who surrender so that 

they do not go back to the terrorist groups and again continue the terrorism. 

This is a policy which was enunciated or started by the State Governments, 

discussed with the Union Government and different State Governments have 

their policies. This is surrender and rehabilitation policy. Jammu and Kashmir, 

North-Easfem states, Naxalite States, Andhra Pradesh and all other States have 

their policies. 

They have different policies and we have to accept those. Now, our intention 

is to see that if anybody has joined the terrorist group because of certain reasons 

which are not in his control, and if he wants to come back, should we take him 

back or not in the mainstream of the society. Now, if we don't take him back, he 

will continue there. Either he will kill others or he will get killed. Now, this is a small 

part of the policy we have followed. The second policy we are following is: why 

are these people joining the terrorist activities? Some people have 

fundamentalist approach. Some people are unhappy with the economic policies 

that we are following-in our country. Some people think that the democracy cannot 

produce results; only the strong-arm method can help them, and for analogical 

reasons, they have joined. It is very difficult to bring them back to the mainfold if 

they are going with this kind of ideology. And yet, we keep telling them that 

look, religion should unite and it should not divide. If your religion or my religion 

is dividing the society, it is not a good religion. The religion should unite the 

human beings; the religion should unite the human beings with all other creatures; 

and, the religion should unite human beings and all other creatures with the God. 

That is religion. But, here, we are saying that civilisations can divide and 

civilisations will divided. We are saying that my religion is better than your 

religion, and so, I shall have to fight. Now, this kind of fundamentalism is really 

responsible for terrorism. We are explaining to them and this is not the real thing. 

We are explaining to the youngsters that with weapons and with bullets, you will 

be able to achieve nothing in a country like India. You can rest assure that the 95 

per cent of the people in India are peace loving and if they are 95 per cent and if you 

are less than five per cent, you are not going to overpower them at any time, and 

the strength of the States, the strength of the Government of India and the strenght 

of the people in the country is such that your bullets cannot achieve anything at all. 

And, don't depend on the bullets; depend 
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on the ballot; depend on the democratic system and you will be able to 

get all that you want. This is what we are trying to tell them. We are trying 

to tell them that if there are economic disparities between the provinces, 

we will like to see that those disparities are not there. If there are economic 

disparities in the society only between the individuals, we will try to create 

a situation in which that disparity is reduced and everybody would have 

whatever he needs for subsistence, existence and things of that nature. 

Now, this is our policy. So, we want to do economic justice by giving them 

the surplus agricultural land. We have a policy of giving them the housing 

sites. We have a policy of giving them the housing sites. We have a policy 

of providing them the loan from banks. We have a policy of giving more 

money to each of the districts which is backward so that it can develop 

the infrastructure required by those people. That is why, we have the 

schemes and every year, we are giving Rs. 15 crores to each of these 

districts for the development of the infrastructure in that district and this 

amount of money is going to be given for three years' time. The Government 

of India has decided to give them the employment. There is the Employment 

Guarantee Scheme and the Food-for-Work Scheme. Food for the children 

in school is provided. Now, these are the schemes which are going to help 

the needy people in the society so that they don't feel neglected, so that 

they don't feel that they shall have to take the arms in their hands in order 

to find some money to help themselves and help their family members. 

Now, this is part of our policy. Now, people have been saying, "Why are 

you doing this thing? Why are you not using the guns? Now, if we use 

guns only and don't care for these things, every man killed in a family will 

give rise to four or five members of his family who will take arms in their 

hands and will fight. So, killing is not going to solve the problem. Doing 

justice is going to solve the problem, and, our policy is of doing justice. On 

this point, I can go on and on but the time is limited. I cannot do that. 

What is the other side of the policy? The other side of the policy is to 

strengthen the police force. I have told the hon. Members in the House 

many times that we are helping the States to strengthen their policy force 

and we are giving them the money. What is the amount of money? We are 

giving 2,000 crores of rupees every year for modernisation of their forces, 

for strengthening their forces. Then we are asking them to increase the 

numbers, give them better training. That is what we are doing. We are 

giving them the communication facilities. The policy should be able to 
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contact each other and communicate with each other. We are going to give 

them and we have already given them better weapons, better protective care, better 

communication facilities, better transport facilities. Now, these things will 

strengthen the State policy and they will be able to discharge their duties well. As 

far as Union police is concerned, we are strengthening our forces also. We are 

going to raise nearly 200 battalions. We are going to give them armoured vehicles, 

we are going to give them air cover also, we are going to give them better 

equipments, better protective care, better communication facilities and better 

training facilities. This is what is being done to strengthen the Union police. And 

then wherever it is necessary, specially, in the border areas, when the people 

are coming from across the other side, we are giving them the Army, the Navy and 

others also who are protecting. We have a policy of strengthening our coastline. 

Nearly, 500 crores of rupees are given in first instalment to see that the police 

stations are construted on the coast and the people who are there are given 

the boats and equipments for the purpose of protecting the coasts. This is our 

policy. Mr. Shankar Roy Chowdhury suggested that let there be a unified 

command. Probably he knows it and probably in his time only, concept of unified 

command in Jammu and Kashmir was accepted and it is being implemented over 

there. In Jammu and Kashmir, if there is Army, Para-military forces and the State 

police, the Army, Para-military forces and the State police are not working 

disjointedly with each other. They are working under the unified command and 

that command is chaired by the Chief Minister of that State. So, the idea that he 

has floated is already accepted, that idea has been accepted in Assam, that 

idea has been accepted in Manipur also. So you have a system which id 

required. 

Now, Sir, it is suggested that we should stop the infiltration from across the 

border. In order to stop the infiltration from across the border in the western 

States, we have fenced ther entire border. I have been saying in this House also, 

not once but many times, that because of the fencing, the infiltration has come 

down by more than 67 per cent. It is because of the fence that has been 

constructed over there. The Army has done that and we should congratulate 

them for what they have done. 

In the eastern sector also, around Bangladesh, we have started 

consructing the fence. Nearly 4000 kilometres is there, half of the area is already 

fenced and the rest of the work is likely to be completed by 2006. There also we 

are putting the fence and stopping the illegal immigration. 

258 



[27 JULY, 2005] RAJYA SABHA 

Now, they are saying about IMDT Act and all those things. They say why » 

there should be two laws and why there should not be only one law, 

Foreigners Act, and all that. Yesterday, there was a discussion in the 

Lok Sabha and we discussed this matter thoroughly. The IMDT Act came 

into existence in order to protect the genuine citizens of India. When 

genuine citizens were put in difficulties, because of the proceedings started 

against them, by the members of the Executive without going to the 

judiciary, the IMDTAct was created. It is not because of the IMDT Act that 

the infiltration has increase or it has come down. It is because of many 

other things that these things are influenced. So, the IMDT Act has no 

meaning, Sir. Now, how do we stop illegal migration? That is the question, 

the first thing which we are going to do is to have fencing around the border 

with Bangladesh. In all areas, the boder is going to be fenced by 2006, 

and you can take it that the infiltration rate is going to come down as it has 

happened in Jammu and Kashmir. 

Secondly, Sir, we are going to maintain a birth and death register. That 

birth and death register is going to give us the information who is the 

citizens of India and who has come from outside. 

The third thing which are going to do is to have a multi-purpose identity 
card given to them. If the multi-purpose identity card is given to them, 
there would be no difficulty in distinguishing who is the citizens and who is 
not the citizen. 

SHRI JAJRAM RAMESH (Andhra Pradesh): What will be the time-frame, 

Sir? 

SHRI SHIVRAJ V. PATIL: It can be completed in one or two years. We 

are in the process. 

Now, it was also suggested by Mr. Shankar Roy Cowdhury—I have 

said it in the beginnig and I would say it again, he knows how the things 

have to done— each of the battalion of the Border Security Force has to 

cover nearly 70-80 kilometres of area and it should be reduced to 30 

kilometres of area. We are in the process of doing that. We shall have to 

induct more BSF battallions there and that would also be done. Now, 

these are the steps, which we are going to take to control illegal migration 

from across the border in to our territory. But, I have to make a submission 

and appeal to the House that this issue also should not be politicised. 
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Now people say that we brought IMDT Act in order to get the votes of 

minority. It is not a correct thing. We want to protect the interests of the * 

genuine citizens of India. If somebody is giving this colour to this issue in 

this manner, he himself is trying to create a vote bank for himself, in the 

name of one religion or the other. That is more correct than alleging anything 

against the previous Government of the Congress party which brought into 

existence the IMDT Act. 

On POTA, Sir, I remember an anecdote, there were two wives talking to 

each other and they were praising their husbands. One of the wives said, 

"Look, my husband is a great sportsperson and when he goes to hunt he 

carries his gun and when tiger comes he shows his gun to the tiger and 

the tiger is dead or he goes. He is so brave." The other wife said," Oh, that is 

nothing. My husband is so brave and so skilful that he carries his licence 

in his pocket and when the tiger comes, he shows the licence to him and 

he goes away", This is something like this. They say that the POTA is not 

there and that is why this has happened. But, I am going to ask the 

quesiton to those persons, to those political parties, when the POTA was 

there, why did Gujarat happen? why did Gujarat happen? Law is needed to 

control, not to trouble the people. And if having brought a law we come to the 

conclusion that, that law is creating the problem, it is our bounden duty of 

the legislators either to amend that law or repeal that law. This is exactly 

what we have done. We had said that look the existing laws were 

capable of helping in this matter and even if it was necessary, we could 

amend the existing laws and then we could solve that problem. POTA did 

not solve any problem. POTA created problems and that is why POTA had 

become a symbol of discriminaiton against the citizens in India. That is why 

today it is not on the statute Book. Now let us not shed tears for POTA. The 

existing laws are there. We would be able to manage it. If anything else is 

required, if any amendments are carried out. They are saying that it has 

happened because POTA was not there. In Gujarat, Pota might have 

been shown to the people who were agitating there, but it did not help. The 

carnage did take place in Gujarat. We cannot forget it. POTA did not give 

any help. That law did not give any help. A law by itself is a dead letter if it is 

not used properly. A law by itself is the most discriminatory and most 

tyranrical thing if it is not properly used against anyone. Let us not shed 

tears for POTA. I know very well, before POTA was brought into existence 

TADA was there.  When TADA was there, 
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those who spoke for POTA, were opposing TADA. At that time, we were on 

the Treasury Benches. Then TADA was scrapped. Those who were 

opposing TADA, brought POTA on the Statute Book. Now POTA is also 

gone. If anything is necessary in order to provide authority to the forces, 

authority to those who are responsible for maintaining law and order and 

protecting others, well we can get that kind of a provision by interpreting the 

existing laws in a proper manner or amending the existing laws in a proper 

manner. But let us not unnecessarily go on saying that this has happened 

because POTA is not there. I have given you the statistics as to what has 

happened in Jammu and Kashmir, North Eastern States and Andhra 

Pradesh. Let us not unnecessarily give importance to the existence or non-

existence of POTA. 

Why is terrorism there? I think terrorism is there because some people feel 

that justice has not been done to them. As they cannot fight openly, they take 

the path of guerrilla warfare, they take the path of terrorist activities or they hit the 

people in the back. So it is necessary for the society as a whole to see that 

the people do not go with a feeling that justice is not done to them. Only by 

establishing economic justice, social justice and political justice, we would be 

reducing the chances of terrorist activities in the country; reducing the chances of 

somebody taking a gun in his hands and trying to kill someone else when 

someone else is sleeping or is not facing him. 

The second most important thing in India is employment. Our population is 

increasing. The land cannot be stretched and cannot be given to the people 

who want to cultivate it. If we do not develop trade, industry, knowledge 

industry and other things, it will be difficult to sustain the lot of the population on 

the strength of the land alone. If we go to the economic zone around our country, 

which is equal to two-third of our land mass, that is altogether a different thing. 

But employment is one of the problems. If youngsters are educated, and they 

think that they are in a position to do something, employment should be given to 

them. Now, I am told, Sir, that various terrorist groups are employing them and 

giving them Rs. 2,000 or so a month. I am sometimes told that Rs. 20—30 is 

given to them, and they are willing to go. Now, they are not ideologically 

motivated, and they are not fundamentalist as well. They also do not have any 

political acts to commit. Yet, because of the sheer force of circumstances, they 

are taking 
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to terrorism. It is our responsibility to see that employment is generated, and that 

is the Government of India's policy in creating the Employment Guarantee 

Scheme. The Employment Guarantee Scheme will be criticised left and right by 

some people. There will be difficulties in it, and there will be some mistakes 

committed also. Yet, where the Employment Guarantee Scheme or schemes of 

the nature have been in existence, the terrorist activities are at their lowest 

ebb. This is also to be understood. Then, there is fundamentalism. Now, religion 

instead of uniting people, it is dividing us. i am not blaming any one religion for that 

matter, or, anybody who is adopting that kind of religion. Then, there is some 

kind of intellectual philosophy, the class of civilisation and thing like that. They are 

responsible for it. And, I agree with Shri Shankar Roy Chowdhury that one of 

the antidotes is good governance. If good governance is provided at the 

grassroots level, at the taluka level, at the district level, at the State level and at 

the Union level, the possibilities of terrorist activities will be reduced. But, at the 

national level, we are in the process of planning. At the State level, we are in the 

process of planning and implementation. At the district level and at the lower level, 

We are actually not in the process of planning. A little bit of planning is also required 

and implementation of it. And that is the cutting edge of administration. If at that 

cutting edge of administration, good governance is not good, then,it becomes 

difficult. That is why Shri Rajiv Gandhi created the Panchayati Raj system. And 

that system has to be used in such a fashion as to ensure that there is good 

governance at that level, that in the matter distribution of land, distribution of 

house-sites, distribution of foodgrains, distribution of kerosene, distribution of 

subsidies given to them, it has to be done in such a fashion that they don't feel that 

injustive has been done to them. Supposing the Government of India wants to 

give a house-site under the Indira Awaas Yojana, and the house-site is given to 

a person who is related to one of the politicians, then, others feel unhappy. If it is 

given to one of the relatives of a Government servant, others feel unhappy. If he is 

deserving, then, nobody will feel unhappy. But if he is not deserving and it is given 

on that account, then,they feel unhappy. So, good governance is also necessary. 

And, then, it is also necessary to see that harmony is maintained. What is being 

done? Now, in fact, this forum is there here, we come and we discuss many 

important issues, issues which are of international importance, issues which are 

of national importance, issues which are going to have an impact on the minds, 

hearts and lives of the people in the country, in the neighbouring 
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country and also in the world. Here, what is it that we are doing? Are we 

really trying to understand the problems, trying to suggest solution or are 

we only inclined to criticise one or the other? Now, if the present 

Government is there, the past Government is criticised. Or, the Opposition 

criticises the present Government. Now, if this kind of a thing is done, it is 

not going to help. If the terrorist activites are taking place,— I am sorry to 

say; I am sometimes very unhappy to hear what is said on the floor of the 

House— it is not the terrorists who are criticised. But it is the members of 

the forces who are criticised. Now the people sitting here—please don't 

feel that I am trying to offend anybody—criticised the police like anything. 

But then, when I was sitting here, I felt that six policemen died for saving 

the lives of the people in Parliament. If they had not been there, the 

history of India would have been different. We forget that and we criticised 

not the terrorists; but we criticise the policemen. Policemen should be 

criticised. Policemen should be punished, if it is necessary, if they have 

committed mistakes, and we will not commit any error in doing that. But 

to blacken them or cover them with black colour and saying that all of 

them are like that is not proper. I know so many people who are dying for 

the people who are unconnected to them. A man from Kerala dying in 

Nagaland! I have seen them. They do not have their relatives living there 

and yet, they are facing bullets there. They are losing their limbs there. 

And some of them have lost their lives we do not remember them. They 

too have their fundamental rights. They too have their human rights. They 

too have their sacrifices in their lives. If we forget their sacrifices, it is going 

to be very, very difficult. So, on the one hand, while criticising, let us not go 

to the other extreme. I am not saying that they should not be criticised. I 

am not saying that the Home Minister should not be criticised. When you 

criticise, you suggest certain things to us. And if I am wise enough, I will 

accept your suggestion. If I am not wise enough, I will just pay you back in 

the same coin and make you keep quiet; I can do that. But I am not doing 

that. You should criticise, but, at the same time, you also understand the 

difficulties. What is the populaion of the country? What is the number of 

policemen who are taking care of all these things? what are the kind of 

duties that they have to do? They have to do the duties of protecting the 

borders. They have to see that no terrorist activity takes place here. They 

have to do all sorts of things. And when everybody is agitated, they have to 

be there. Sometimes they behave; sometimes they misbehave also. They 

should not, and whenever they misbehave they can rest assured that action 
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would be taken against them. But then, that is happening. And that has to be 

understood. The problem today is that when anything happens, it is taken 

politically. Now, the political parties would be interested in criticising the Congress 

Party. If the Congress Party is sitting on the Opposition Benches, then they 

would criticise the police or the officers, but we will not criticise those people who 

have come with guns, who have killed people and who have created terror. It is 

deflecting the attention from the real culprits to the culprits who are not equally 

responsible, I do not say that they are not responsible. So, that aspect has also to 

be borne in mind. Until the time we take a correct view of all these things, the 

situation is going to be bad. 

As far as Ayodhya is concerened statements were made by the hon. 

Member here who I think is from the area and he spoke of certain at that place. I 

had also gone there. I would like to salute the officers and the men who were 

responsible for seeing that the terrorist attack did not succeed. I will salute 

them first. And then I will like to see if there were any mistakes committed. As far 

as the people inside were concerened it was a very strong structure; they could 

not enter. Otherwise they could have created problems. But so far as things 

outside were concerned, we did have discussions with the State Government 

and the State Government also agreed that if certain things had to be done, it 

would do them. So we are not doing them in an ad hoc manner. We have 

appointed a committee of experts and the people who are in the business of 

providing protection to these kinds of structures would make the suggestions 

and we will strengthen them. I can assure this House that we are taking 

steps to protect all other places also places of historic importance pieces of 

religious importance and leaders also. But you will understand how many religious 

places are there how many important histrocial places are there and how many 

important individulas or VIPs are there arid at how many places the police can 

be there or protection can be there. We will leave no stone unturned to 

provide the best of protection to all the installations and to these personalities. 

Yet we will keep praying that nothing happpens. Now that is what we will do. If 

something good happens the credit should go to those people who are actually 

there in the field, in spite of the fact that some political statements were made 

fey some persons, I do not think that those political statements were as 

important as the good suggestions made by them. And the hon. Members can 

rest assured that all the good suggestions made by them will be borne in mind by 

us and we will,certainly like to act upon them and we would like to do our best. 
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SHRI A. VIJAYARAGHAVAN (Kerala): Sir, I have just one point to 
make. Sir in Jammu and Kashmir the killing of three innocent children has 
created a very bad image of the Government and the country. Naturally a 
reply should go from the Government when we are discussing this issue. 

SHRI SHIVRAJ V. PATIL: Yes, we are very very sorry, Sir that incident 

has happened and three children have been killed mistakenly. We are 

very,very happy that the Defence Minister and myself have expressed our 

views. The Prime Minister has also expressed his views. Mrs. Gandhi has 

also expressed her views. It is very unfortunate. We could have done 

anything to help them to bring them back to life, but that is beyound us. In 

any other manner in whatever fashion if it is possible for the Government to 

help their kith and kin, we would like to do that. Somebody is likely to go 

there and take care of it. 
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SHRI JAIRAM RAMESH: Sir, I would like to hon. Home Minister to clarify 

whether he said that at the end of the two-years time everybody living in the 

North-East will have a multipurpose identity card. 

SHRI SHIVRAJ V.PATIL: Sir, the border between Nepal and India cannot be 
fenced The peole wanting to go to the Nepal don't need any paper from the Nepal 
Government and the Indian Government and the people wanting to come to India 
don't need any paper. That is the kind of agreement we have with that country. 
But it is a fact that the Naxalite Movement has developed on both sides 
probably more in Nepal than in India and that is causing some concern to us. It is 
a fact that as the hon. Member said in the field post something happened which 
had not happened in the past. We have taken note of it and we are going to 
strengthen our forces over there. Today that border is not protected by the 
Border Security Force. It is protected by the SSB. That is a new force and 
exactly, Mr. Shankar Roy Chowdhury knows it. That is a force which was created 
for performing a different kind of duty. But that duty is not being performed by that 
force. He also suggested that let that force be better trained let the strength of 
that force by increased and let that job be done in a proper manner. We have 
accepted this thing and we would like to strengthen the force that is over there. We 
would like to give them better equipment, better information and try to see to it that 
the incidents of the nature which happened in Lakhimpur do not occur. We will 
strengthen the State police also. These are some of the things. 

Border protection is done by the Government of India. There is no doubt about it. 
But the internal protection or security duty is done by the State police. We 
would like to strengthen the State police also. About that queston, I do not 
think it is necessary for me to answer in detail. 

About Mr. Jairam Ramesh's question we are very seriously thinking of giving 
multi-purpose identity cards to all. This project has been considered by us and it 
requires a lot of money. New concepts are given to us. Some people say," Give 
them cards which help them to vote," Make multi-purpose cards, this and that. And 
they are saying that a lot of money would be required and all those things. 
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